COURT MATTER URGENT

' . OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, MAYURBHAN]J

No.__ 139 /ludicial, Dt.__0A /01 /9K //

To
The Advocate General, Odisha, Cuttack.

Sub:- O. A. No. 145/2024/ EZ - filed by Sapan Kumar Ghosh
-Vrs- State of Odisha & others.

Sir,

In inviting reference to the subject cited above, I am to submit
herewith the joint field visit report on alleged site M/s Das Cold Storage, Palbani,
Baripada by the constituted Committee as per order dt.25.07.2024, order
dt.27.08.2024, order dt.04.12.2024 of the Hon'ble National Green Tribunal (EZ),
Kolkata passed in O.A No0.145/2024/EZ in shape of Affidavit sworn by the Coliector
& District Magistrate, Mayurbhanj for appraisal the Hon’bie National Green Tribunal
(EZ) on the next date of hearing i.e 30.01.2025.

It is therefore requested that steps may kindly be taken to appear
before the Hon’ble National Green Tribunal (Eastern Zone), Kolkata along with the
joint field visit report on affidavit and defend the case on behalf the Addl. Chief
Secretary to Govt. Forest Environment & Climate Change Department, Odisha
(O.P. No.1) and the Collector & District Magistrate, Mayurbhanj (O.P. No.2).

Yours faithfully,

M’V&'

0g * ©
Additional District Magistrate,
Mayurbhanj
4 _additional District Magistrate
Enclosure :- ¥ Mayurbhanj
Page No. 1 to 4(Annexure - A)

Page No.Z tol8T(Annexure -A/2)



AFFIDAVIT

BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, EASTERN ZONE BENCH,
KOLKATA.

O.A NO.145 OF 2024/EZ

Sapan Kumar Ghosh Applicant(s)
Versus
State of Odisha & others Respondent(s)
INDEX
SI. DESCRIPTION OF DOCUMETNS PAGE
No.
1 AFFIDAVIT FILED ON BEHALF OF 1-4

COLLECTOR & DISTRICT MAGISTRATE,
MAYURBHANIJ, RESPONDENT No.2,
PURSUANT TO THE ORDER dt.04.12.2024

2 Annexure-A/2 5 16U
Copy of Joint Committee Report

By the Respondent No.2 through
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AFFID AVIT
Q. Nopﬂ“ Dt...Qgﬁ..)Q'

BEFORE THE HON’BLE NATIONAL GRE
TRIBUNAL, EASTERN ZONE BENCH,
KOLKATA.
0.A NOY5 OF 2024/EZ

Sapan Kumar Ghosh Applicant(s)

Versus

State of Odisha & others Respondent(s)

AFFIDAVIT PURSUANT TO THE
ORDER DT. 04.12.2024

N
u]
|, Sri Hemakanta Say, aged about 37 years, S/o- Late Hinduram d%
Say, at present weriing as Ccliector & District Magistrate,
Mayurbhanj At/PO- Baripada, Dist -Mayurbhanj, State- Odisha, é
do hereby solemnly affirm & state as follows: -
1. That, | am swearing this affidavit in compliance with order
dt.25.07.2024, dt.27.08.2024 and dt.04.12.2024 passed by the
Hon’ble National Green Tribunal (EZ), Kolkata.
2 That, it is respectfully submitted that this Hon’ble Tribunal vide

order dt.25.07.2024 has constituted a committee comprising of the

foliowing members.:-
4
a) Senior Scientist from Odisha State Poliution Control Board | 0>
Executi gis‘%f t
Sub-CoHector Office
Rarinada, Mayurbhan’



hereunder, :
* The Committee shall visit the site in question and submit
its factual and action taken report with regard to the allegation

made. The District Magistrate, Mayurbhanj shall be the Nodal

of the committee on affidavit’.

3. That, in ob_edience to the order of the Hon'ble Tribunal, the

Body for all logistic purposes and shall file the Inspection report %

following members were nominated for the Committee.
1. .Er. Manmoha.n Murmu, Regional Officer, Balasore,
(Representative of the State Pollution Control Board, Odisha)
2. Sri Netrananda M'allik, Additional District Magistrate,
Ma;(urb_hanj (Representative of Collector & District Magistrate,
Mayurbha.nj),
3. Srni .Kedarnethl Hanseah, Asst. Director, Factories & Broiler

(Representative of Factories & Broiler, Odisha)

gxecuti
Sub-CoHector
Raripada, Mayuf

Qffice

hhant



_ 4. That in pursuance to the direction of the Hon’ble Tribunal,

Committee has inspected the alleged site on 22.08.2024 at

12.30 PM.

5.  That, in obedience to the order dt.25.07.2024 passed by the
Hon’ble
Tribunal, the Joint committee report along with its enclosures
are filed herewith for kind perusal.
Copy of the joint Committee report along with its
enclosures are enclosed here with as Annexure-A/2.
6. That, the contents of the above paragraphs are true and
correct to the best of my knowledge s derived from the official
records so also field enquiry report of the Joint Committee and
that nothing material has been concealed there from.

Identified by |

¥
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, Collector & i .
ER strict Magist
G AURIHIENT PLEAD " DEPONENT Mavwbhan,-g rate
Mayurbhanl. Baripa
CERTIFICATE

Certified that Cartridge papers are not available.

Executive|Wagdefra ]
Sub-CoHector Office CUTTACK - %
Raripada, Mayurbhan! DATE: 2R ) & 3 ADVOCATE



VERIFICATION

fl|| Hemakanta Say, aged about 37 years, S/o- Late

hereby verify that the contents of the above affidavit are true and
~correct to the best of rhy knowledge as derived from official records
so also field enquiry report of the joint Committee that nothing

material has been concealed therefrom.

Verified at & pade on this 74 Jenu;f ,,2024.

i

N /S"‘ tﬂ-'-b" S G
District Magistrate

s 7 VERIFICANTO/lectc
/?\ Mavurbhanj

J 4/
% |
GOVERNMENT PLEADER
Mayurbhanj, Baripada
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JOINT INSPECTION REPORT CONDUCTED BY THE A.D.M., MAYURBHAN)J (REPRESENTATIVE OF
My COLLECTOR & DISTRICT MAGISTRATE, MAYURBHANJ) ENGINEER. MANMOHAN MURMU
(REPRESENTATIVE OF SPCB,ODISHA), KEDAR NATH HANSDAH, ASST. DIRECTOR,FACTORIES

AND BOILER( REPRESENTATIVE OF DIRECOR, FACTORIES AND BOILER) ON 22.08.2024 ON
M/S DAS COLD STORAGE, PALBANI,BARIPADA.

Pursuant to the order passed by the Hon’ble National Green Tribunal , Eastern Zone
Bench, Kolkata on dt. 25.07.2024 in OA No0.145/2024/EZ —filed by Sapan Kumar Ghash, a
committee was constituted comprising of Additional District Magistrate, Mayurbhanj
{Representative of Collector & District Magistrate, Mayurbhanj) ,Engineer Manmohan Murmu
(Representative of State Pollution Control Board, Odisha) and Sri Kedarnath Hansdah ,Asst.

Director, Factories & Boiler{ Representative of Factories and Boiler, Odisha) .

The Committee visited the site of M/S Das Cold Storage, Palbani, Baripada on dt.
22.08.2024 at about 12.30 P.M & made a joint inspection of the Cold storage and its periphery.

The Proprietor of the Cold Storage Sri Girish Chandra Das was present during inspection.

On verification of the documents of the cold storage it is found that , the Cold storage
is existed over Plot No. 406 & 407 under Khata No. 135/54 measuring Ac.0.74 dec in Mouza-
Sripadganj of Baripada Tahasil recorded in the name of Sri Girish Chandra Das 5/0 Trinath Das
(Copy enclosed as Annexure-A). It is evident from the Udyag Aadhaar issued by the Ministry
of Micro Small & medium Enterprises , Govt. of India ,the Cold storage has been operating
since 02.03.1980 {Annexure-B). The capacity of the Cold storage is to store 33000 quintals of
commodities at any point of time .lt is noticed that the Directorate of Factories &
Boilers,Odisha has last renewed the License of the Cold storage on dt. 12.03.2021 from 1%
january’2022 to 31" December’'2026 {Annexure-C).The Baripada Municipality has also issued
Trade License Certificate in favour of Sri Girish Chandra Das to carry on Cold Storage business
in the name of M/S Das Cold storage which is valid up to 27.07.2027 (Annexure-D).it is
observed that the Cold Storage has been last inspected by certified competent Person
Er.Soumyakanta Das on dt. 30.05.2023 and has submitted his testing Report regarding
Examination, Testing and certification of pressure vessels as per Factories Act'1948 and has
stated that the Ammonia Receiver Tank-1 is in good condition and no external defects found
during the examination (Annexure-£} All the required fittings /appliances are provided as per
rule. Further One Sri Ramesh Kumar Gupta Certified Competent Civil Engineer has issued a

Certificate of stability of the building of the Cold storage on dt. 18.016202 tating that the

. OO0
i e .‘ 575
Deputy Collector, Judicial

Collectorate, Mayurbhanj
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building is structurally sound and its stability will not be endangered by its use as factory /Cold
storage (Annexure-F) . However, it is noticed that the proprietor of the unit has not obtained
consent from the State Pollution Control Board, Odisha as required under Water (P&CP)
Act, 1974 and Air(P&CP) Act,1981 for establishment and operation of the Cold Storage. In this
connection the statement of the Proprietor was that as the Cold Storage is more than 40 years

old ,CTO was not mandatory at that time for which he has not obtained the Consent from

State Pollution Control Board.

The member of the Committee entered inside the Cold storage and observed that the
store chamber is empty .No commodities were stored in the cold storage. The Cold storage
was not operating .Three nos of Compressor are found idle and the V' belt are detached from
the connected Motors and two nos of Ammonia receiver Tank were found empty. The
proprietor expressed that the Cold storage is not operating since January’'2024. In order to
verify the veracity of his statement, he was asked to produce the Electricity bill of the Cold
storage for the period from February’2023 to July’2024. Verified the electricity bill of the Cold
storage relating to period from Feb-2023 to July-2024{Annexure-G to Annexure-X) .The

month-wise bill amount of the Cold storage is as follows.

1 Feb-2023 33449.15
| 2 Mar-2023 150971.36
'3 | Apr-2023 | 92831.94
e May-2023 | 60282.32 |
5 Jun-2023 74979.97
6 Jul-2023 74054.19
¥ Aug-2023 | 72425.98
8 Sep-2023 70677.25
9 | Oct-2023 68463.25
10 "Nov-2023 | 55086.37 |
11 | Dec-2023 41105.98
12 Jan-2024 34162.45
13 Feb-2024 17757.52
14 [Mar2024 1558990
15 _"f]_ Apr-2024 | 1736931 0
16 | May-2024 | -52211 T
17 |Jun-2024 | 1408935 B Tl
M |[Ju-2024 | 1472936 1 5
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Deputy Collectot, Judicial

Collectorate, Mayurbhan]
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y'us, the bill amount shows that from Jan-2024 onwards the Coid“smrage is not in

coeration as the electricity charge has been reduced considerably. However, all the plant and
rachinery including cold chambers (02 nos) were found in position. The Plant and machinery
ciude 03 nos of Ammonia Gas Compressors, 1 No. DG Set {30 KVA) ,1 No 40 HP Diesel Engine to
drive the Compressor, Ammonia Storage Tank {02 Nos with combined capacity of 2500 kg),Cooling
tower and accessories The Committee inspected all machineries and equipment installed in the
Cold Storage like Ammonia storage tank area, refrigeration equipment assembly, Loading and
unioading site ammonia gas transmission pipe line .No ammonia gas was found in the process
equipment during the wisit as ascertained from gas level indicator. No sign of Ammonia gas
leakage was noticed or folt during inspection of the cold sterage and its periphery. The pressure
vessel is installed under the shed and it was not exposed to weather or to damp. The Proprietor Sni
Das was asked if the unit {Cold Storage) is not in operation since January’2024,there must be some
feft out Ammonia gas in the Gas tank.In his reply he stated that the left out Ammonia gas was

depleted by competent technician and the gas chamber has been made empty.

From the wisit observation of the site of M/S Das Cold Storage,Palbani,Baripada,the
Cammittes came to the conclusion that the allegation made by the petitioner regarding leakage of

Ammonia gas from the Cold Storage Unitis not true and is not based on fact.
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Lr. Manmoban Murmu Kedarnath Hansdah, Asst.Director AD.M. Mayurbhanj

{Rep.of SPCB Odisha}  (Rep. of Factories &Boiler,Odisha}  (Rep. of Collector & DM, Mayurbhanj)

Countersigned

£S5 S

Collector & Disteic ardl
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Schedule T Form No.39-A

j Records of Rights
-Mokz,a : Sripadganj Tahsil : Baripada
Police Station : Baripada Tahsil Number: 997
Police Station Number : 110 District : Mayurbhan]

i?\iame of Land Owner and Khata
Number

1) Khata Seriel Number 135/54

Government of Odisha Khata Number 1

E}Té”a”?tls Name, Father,s Name, Caste|Girish Chandra Das S/0:Srinath Das Caste: Baishnaba Residence: Own
@nd Residence Village

3) Lease

! Nistar Cess and 5) Details sequential order of Tax

Water Rent | Cess " , Total
Fuse other Cess, if any

) Tax: ) 3

222.00] 166.50 388.50

The Khata No.135/54 of Mouza-Sripadganj has been created on the basis oﬁ
Mutaton Case No.6806/13995 from Khata No. 135/45. Further the RT name was@
substituted to Girish Ch. Das, S/o Trinath Das as per Mutation Case N0.888/2013
| | and all the conditions allowed as per lease Deed No. 44 dt.04.11.2006 up to 9g

| years. —
BLANK SPACE FOR STAMPING

6) Special conformity if any

Last Publication date -

2

e

| ‘Estimated date of Tax -

0

Deputy Collec
CO“CGtOI'Iul

tor, Judicial
Mayurbhan)



|
Khata Seriel Number: 135/54 Mouza : Sripadganj District : |
= Mayurbhanj
Area
o Kisam and ; ; -
[Plot Number and Plot T Details of Kisam and Chouhadi Remarks
Chak Number e
, Area | Dec. Hect.
}
7 8 9 1 1 12 E
:
|
!
|
i Gharabari - 1 Cold Storage
406 0 | 1400
i [
| |
) Cold Storage 000
407 Gharabari - 1 0 o0 |
r
i !
0 7400
. 2 plots i
(S P@%“’/
N\
Deputy Collectoy, Judicial 22

Collectorate, Mayurbhan)
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m .. GM-DIC - MAYURBHANJ »
Udyog Aadhaar Memorandum
1 Asdhaar Number
2 Name of Enirepreneur GIRISH CHANDRA DAS
3 Social Category GENERAL
4 Name of Enterprise /S DAS COLD STORAGE
5 Type of Organization Proprigtary
Postal Address WS DAS COLD STORAGE PROP-VGIRISH CHANDRA DAS SRIPADGANJ, PALBANI, BARIPADA
g District MAYURBHANS State CDisHA PiN 757001
Mobile No; 9437037446 Email: Labhisekh@gmali.com
Late of commencemen: G2/03/1880
8 Provious Registration details-if any o4
i ¥ i,
’ Bank Details IFS Code XEAXXKARXK
Bank Account: PES SO EIY I
10 Naajor Activity SERVICES
17 Nalina! industry Classification Code WAREHGUSING OF REFRIGERATED {COLD STORAGE)
12 Persons empioyed 15
13 Investment (Plant & Machinery / Egquipment's) 200(Rs. in Lakhs)
14 Dislrict Indusiry Centre MAYUREHANY
Declaration .
1 hereby declare Ihat information ghven above is true fo the best of my knowledge. Any information, that may be required 1o be verified, shall be Brovided immedialely
before the concemed authority.,

L2V PR | ol N
s &

ctor, JUd‘Clal

Deputy Colle yurbhan)

Gollectorate, M3



Form No. 4A

~—

DIRECTORATE OF FACTORIES & BOILERS, ODISHA
REGISTRATION AND GRANT / RENEWAL OF LICENCE TO WORK A FACTORY

[See Rule 5 (1 - a)]

Registration No: MJ-76 - . Fees : Rs. 15000.00/-
Seriab No 01919

Licence is hereby granted to Sri. Girish Ch Dash valid only for the licensed premises shown
o approved plan no N/A Dt 12/03/2021 are situated at Baripada Dist Mayurbhanj for use as a Factory
nanufacturing Cold Storage under the name M/s. DAS COLD STORAGE employing not more than 30
persons on any one day during the period and using motive power not exceeding 79.822K.W. subject to the
provisions of the Factories Act, 1948 and Rules made thereunder for a period of five years.

I'his licence shall remain in force from 1 January 2022 till 31 December 2026

Fhe 12" Mareh 2021

Chief Inspector of Factories,
Odisha

N.B.- Any change in manpower / motive power / manufacturing process /occupier be promptly notified in
the prescribed manner to the Chief Inspector.

{111 the said rules in rule 7. the form 4A in sub-rules 4 shall be substituted as in Rule 5(I) (a)]

Moie - This is a system generated renewal Licence cenificate as per Rule 15(2) of The Factorics Act, 1948 Amendment Rules, 2020.
&

. : r /
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[ &
Baripada Municipality

NON-TRANSFERAR

Trade License Certificate
This License is lssued U/S 617 of OMC & U/S 337 of OM Act

License No.:~ TL/BRP/2022-08-04/012756

. Application No.:- TL-BRP-2022-07-27-025015

Valid from:- 27/07/2022 Valid up to:- 27/07/2027

Trade Name
Trader Owner 3

Trade Premises

License is liable to be cance

the fee. n
2. Applicant shall be liable for legal and penal action for obtaining license fraudulently by making

false averments and further in this regard will not amount to permission for change of land use

of premises in guestion.

By Order of Anya Das
Authorized Officer
Baripada Municipality

- 2
iﬁiﬁ&n e 4

Dalo: 04-Aug-2 ; Deplﬂv Collec

Location: Odisha

tor, Judicial
llectorate, Mayurbhanj

s o tigitally signed electronically geaersted cwtificate and therefore needs no ink-signad sigrature, This Cartificate is iusued 25 per section 4, § & & of knf gmou sthinglaguy A 20060 and its subseguent afeatinud

Je. Tamperng of this certificate will atlract peoal actions



TEST REPORT

ON

EXAMINATION, TESTING & CERTIFICATION OF
PRESSURE VESSELS
(As Per Factories Act 1948)

DAS COLD STORAGE

At/Po- Palbani, Baripada,
Mayurbhanj, Odisha

BY

KD ENGINEERING CONSULTANT AND SERVICES
M-55, KAPILA PRASAD, PHASE-II
BHIMATANGI, BHUBANESWAR
751002
Email-kdcsO054@gmail.com
kdes5A@rediffmail.com
Moh-3439809364, 9437386631

f@ il ge skt t”
§ "'1;;
ollector, J udicia(\tﬂ“‘

colhctonto. Mayurbh phanj
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M/s Das Cold Storage
AUPo - Palbani, Baripada, Dist - Mayurbhanj, Odisha

EGUIPMENT

DESCRIPTION

I
|

INSPECTION | STARTING |
DATE i

DATE

Due
Date

Ammaonia Receiver
Tank

Name: Ammonia Receiver Tank-1
ID Ne- DCS/ART/001

Size: Length 5750 mm X Outer Dia
637 mm (APPROX)

Location - Qutside Machine Room

|

30.05.2023

3005 2023

20 11 2027

Ol Separator Tank

ID No- DCS/OST/001

Size: Height 1700 mm X Outer Dia
445 mm({ APPROX)

Location - Quiside the machine room

30.05.2023 30¢

2023

2911

Oif Scpé.rator Tank

1D No- DCS/OST/002

Size: Height 1700 mm X Outer Dhia
445 mm( APPROX)

Location - Machine room

30.05.2023

ol Separator Tank

1D No- DCS/OST/003

Size: Height 1100 mm X Quter Dia
445 mm( APPROX)

Location - Machine room

30.05.2023

il Scﬁaratm' Tank

I No- DCS/OST/004

Size: Height 1100 mm X Outer Dia
445 mm{ APPROX)

Location - Machine room

30.05.2023

30052023

30052023 | 2

P 2023

[}

Condenser

ID No- DCS/COD/001
Size: 50 mm dia (20 Line X 12 Row)
Location — Near Machine Room

30.05.2023

3005 2023 20171

2023

Accumulator tank

1D No- DCS/ACU/001

Size: 1300 mm HT X 429 mm dia
{approx)

Location ~ Cold Store-1

30.05.2023

30.08 2023

1200

Accumulator tank

1D No- DCS/ACU/002
Size: 1300 mm HT X 429 mm da

(approx)
Location — Cold Store-1

G
<o
[aw]
o
b
@
]
L

Accumulator tank

D No- DCS/ACU/003

Size: 1300 mm HT X 429 mm dia
(approx)

Location — Cold Store-2

30.05.2023

10.05.2023

30052023 | 2971 2023

2023

10

Accumulator tank

Iy No- DCS/ACU/004

Size 1300 mm HT X 429 mm dia
{approx)

Location ~ Cold Store-2

30.05.2023

2025

Inlet Pipe Line
connected 10
ammaonia receiver
tank

ID No- DCS/INP/OO1
Size. 50 mm dia x 20 mtr {(approx)
Location — Qutside Machine Room

30.05.2023 3

1052023 |

39112023

12

Qutlet Pipe Line
connected to
ammonmia receiver
tank

1D No- DCS/OLP/00]
Size: S0 mm dia x 20 mtr {approx)
| Location — Outside Machime Room

30052023

SN

Deputy C
Collectorate,

e ey

ollectoY, Judicial
Mayurbhanj



TEST PHOTOGRAPHS
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Deputy lector, Judicia!
Collectorate, Mayurbhanj

Er. SOUMYAKANTA DAG
KDECS czgmg;a ijﬁi’EéN“ PER"DH
{Under the Factories Act.}

eqd, No.-CP(0) No-174{G}
DIRECTORATE OF FACTORIES & BOULFRS
GOVT. OF ODISHA, BESR
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Fﬁ‘m No. 8

KDEGS

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT

(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

Name of occupier (or factory)

Mr Girish Chandra Das

Situation and address of factory

M/s Das Cold Storage
At/Po ~ Palbani, Baripada
Dist - Mayurbhanj

Odisha

Name, description and distinctive number of
pressure vessel or plant,

Name: Ammonia Receiver Tank-1

ID No- DCS/ART/00]

Size: Length §750 mm X Outer Dia 637 mm (APPROX)
Location — Qutside Machine Room

Name and sddress of manufacturer and reference to

the test certificate or certificate of competent person.

Not Available

Nature of process in which it is used

For Cold Storage

Particulars of pressure vessel or plant

a) Date of construction

Data Not Available

b) Thickness of walls

Thickness of Wall as per Manufacturer

Cylindrical Portion | Dished End (A) | Dished Lnd (%)
Not Available Not Available Not Available

Original thickness data not available

c) Date on which the pressure vessel or plant was
first taken into use.

Data Not Available

briefly given and examiner should state whether he
has seen the last previous report).

d) Maximum permissible working pressure 15 kg/om?
recommended by the manufacturer. .
e} Design preasure, if known (the history should be 18 kg/om?

| Date of last hydrostatic test (if any) and pressure

applied.

Present data Not Available so Recommended for Hyrlroé!:mr
Pressure Test.

Is the pressure vessel or plant in open, or otherwise
exposed to weather or to damp?

Installed under the shed

What parts (if any) were inaccessible?

Internal inaccessible , o .

What examinations and tests were made? {Specify
pressure if hvdrostatic test was carried).

+ External Examination: Done

» Internal Examination: Could not be done

» Hydrostatic Pressure Test: Not done

» Ultrasonic Thickness Test: Dione

Cylindrical Portion | Dished End(A) | Dished End (B,

102 mm | 10.3 mm 12.1 mm 123 mm

Condition of pressure vessel or plant (state any
defects materially affecting the maximum
permissible working pressure of the safe working of
the pressure vessel or plant).

External:
* Ammonia Receiver Tank-1 is in good condition and no extemal
defects found during the examination.

Collectorate, Mayurbhaij

I Internal: Inaccessible
- 12 Are the required fittings or appliances provided in All the required fittings/appliances are prpvided as per rules
: a accordance withtheRules? 4+ Q% 4 e
A MYAKANTA DAS
(T\M d\Lipy Ks cﬁ;‘i’f‘*‘% COMPETENT RERSON
{Under the Factorifaget.pf 2
Deputy Collector, Judicin’ Rend. No.-CP(O) No-174(G)

DIRECTORATE OF FACTORIES & BOILER'
GOVT. OF ODISHA, BBER

WD ENGINEERING CONSULTANT AND SRV S 0
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Are all the fittings and appliances properly maintained
and in good condition? Have the pressure setiings been
checked and corrected?

It was observed that, the SRV s set at 18 kg/ent?, wheteas the maximme:
permissible design pressure is 18 Ke/er? and tie normal working range o
the pressure is 15 Kg/em? —

Repairs (if any) required; and the period within which
they should be exceuted and any other condition which
the person making the examination thinks it necessary to
specify for securing safe working.

» The SRV & Pressure Gauge need (o be calibrated at lest ence a vear
* Recommended for Hydrostatic pressure test as soon.as possible or befor
riext thickness test due date.

Maximum permissible working pressure, calculated from
dimensions and from the thickness and other data
ascertained by the present examination, due allowance
being made for conditions of working if unusual or
exceptionally severe. (State minimum thickness of walls
measured during the examination).

Lowest Thickness of Cylindrical Portion: 10.2 mm

Lowest Thickness of Dished End-A: 12.1 mm

Lowest Thickness of Dished End-B 12.3 mm

Measured wall thickness of the cylindrical portion ie sufficient 1
sustain the maximum permissible working pressure of 15 kg/em® wyb
corrosion allowance.

® & ¥ @

16,

Where repairs affecting the maximum working pressure
are required, state the working pressure;

Not Applicable

1) Before the expiration of period specified in (14)

b) After the expiration of such period if required repairs
have not been completed.

o} After the compiction of the required repairs

Other .
ohservations

Safety valve & pressure gauge should be checked in every shift cia;rt;z_é l.;si)ération

¢ Recommended for installation of online sensor system for Ammonia gas.
»  Hydrostatic pressure test should be conducted as per guide line of factory act

Certificate Valid from
1. 30.05.2023 to D¢, 29.11.2023

N\
\ EN SOUWAKA\%&)D/AS

2 JCERTIFIED COMPETENT PERSON
der the Factories #;‘c(tg)

d. No-CP(0) No-174{

CTORATE OF FACTORIES & RBOILERS
AVT. OF ODISHA, BBSR

Sign of Soumyakants Das
Certificate No -174 ()

alkesbed

Rt 0

X
Deputy Collector, Judicia!

Collectorate, Mayurbhaij

I certify that on 30.08.2023 the pressure vessels or Plant described above was thoroughly cleaned and (s0 as is
construction permits) made accessible for through examination and for such tests as were necessary for
examination and that on the said date. I, thoroughly examined Ammonia Receiver Tank-1, and that the zhove
is a true report of my examination.

N /
S S
Er. SOUMYAKANTA DAS
KDE 'CERTIFIED COMPETENT PERSON
{Under the Factorles Act.)
Regd. No.-CP{O) No-1 74(G)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA, BBSR
Signature of ER § K Das
Qualification :BE(Mech),Chartered Engg

Address:- KD Engineering Consultant & Services

M-55 Kapila Prasad, phase-TI Bhimatangi
Bhubaneswar-751002
Mob-9439800364,943738663 1

Page 2 of 2

KD ENGINEERING CONSULTANT ANDSERVICOES a
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KDECS

Annexure-1
SUMMARY OF TESTS AND EXAMINATION BY COMPETENT PERSON
Name and address of the Factory : M/s Das Cold Storage
At/Po - Palbani, Baripada
Dist - Mayurbhanj
Odisha
2. Name of the Occupier or Factory Manager : Mr Girish Chandra Das
3. Nature of Manufacturing Process : Cold Storage
4. Name of the competent person with name of ¢ ErSoumyakanta Das
The institution /agency he belongs to
3. Date (s) of inspection visit of the competent ¢ 30.05.2023
Person
6. Name and designation of the management’s : Mr Kartikeswar Parida (Manager)
Representative who was present during tests
And examination by the competent person
7. Section (s) Factories Act , 1948 and /or rule(s) : Issued in pursuance of sec 31 of the
Of Odisha Factories Rules, 1950 urder which Factories Act 1948
Certificate 1s issues
8. Details of the area / department for which the : N.A.
Structure / building area inspected and examined
By the competent person { only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules ,1950)
9. Approved drawing numbers which are referred : NA.
By the competent person (only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules, 1950)
10. Details of the item along with tdentification mark, 1 Name- Ammonia Receiver Tank- 1 no

If any . which is tested / examined ( only for
Certificate issued under Section 28 29 and 31 of
Factories Act, 1948)

11. Details of area /section where confined space is 1 N.A.

Examined ( only for certificate issued under
Section 36 of Factories Act, 1948 )

e\
gl

I i Page 1 of 2
‘. Depu‘y Collector, Judicial age 1 o

5 Collectorate, Mayurbhanj

‘ KD ENGINEERING CONSULTANT AND SERVICES




12, Brief deseription of the procedure of test

And examination

tified that the Tests and Examination
carried out in my presence

With Name and Designation

Signature of Management’s represeniafive

P

Collectorate, Mayurbhanj

20

: Through Visual Examination and Thickness
testing through ultrasonic meter along with
Checking of safety valve, pressure gauge and
Connected pipe lines.

i

G oL/

N
Er. SOUMYAKANTA DAS
KDECS CERTIFIED COMPETENT PERSON

{Under the Factories Act.)
Regd. No.-CP{O) No-174(G)
DIRECTORATE OF FACTCRIES & BOILERS
GOVT. OF ODISHA, BBSR

Signature of the Competent Person with Date

oo\

oL

ollector, Judicial

Page 2ot =
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Form No. 8

KDECS

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT

(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

Name of occupier (or factory)

Mr Girish Chandra Das

Situation and address of factory

M/s Das Cold Storage
At/Po - Palbani, Baripada
Dist - Mayurbhanj

. Odisha -
Name, description and distinctive number of Name: Oif Separator Tank-1
pressure vessel or plant. ID No- DCS/OST/001 '

Size: Height 1700 mm X Quter Dia 445 mm{ APTPROXO
Location - Outside the machine room

Name and address of manufacturer and reference to
the test certificate or certificate of competent person.

Data Not Available

i Nature of process in which it is used

For Cold Storage

Particulars of pressure vessel or plant

a) Date of construction

Data Not Available

t b) Thickness of walls

» Thickness of Wall as per Manufacturer
Cylindrical Portion Dished End {A) Dished Frd (B
Not Available Not Available Not Availabie

Original thickness data not available

c) Date on which the pressure vessel or plant was
{irst taken into use.

Data Not Available

d) Maximum permissible working pressure
_recommended by the manufacturer.

15 Kg/em?®

¢) Design pressure, if known (the history should be
briefly given and examiner should state whether he
has seen the last previous report).

Not Recommended by the manufacturer

Date of last hydrostatic test (if any) and pressure
applied.

Present data Not Available so Recommended for Hydrostatic
Pressure Test.

Is the pressure vessel or plant in open, or otherwise
exposed to weather or to damp?

Installed under the shed

What parts (if any) were inaccessible?

internal inaccessible

What examinations and tests were made? (Specify
pressure if hydrostatic test was carried).

s External Examination. Done

» Internal Examination: Could not be done

» Hydrostatic Pressure Test: Not done

e Ultrasonic Thickness Test: Done

defects materially affecting the maximum
permissible working pressure of the safe working of
the pressure vessel or plant).

Cylindrical Portion Dished End (T) | Dished Eﬂ}}l{_ﬁ'\
3.6 mm i 9.1 mm 9.0 mm
Condition of pressure vessel or plant (state any External:

# Oil Separator Tank-1 is in good condition and no external defecn
found during the examination.

Internal: Inaccessible

Are the required fittings or appliances provided in

All the required fittings/appliances are proyided as per rules

accordance with the Rules?

KD ENGINEERING CONSULTANT AND SE}

y }
£ ; fwdy gt i3 |

' Er. SOUMYAKANTA DAS
=V CERTIFIEIPRQUMPRFENT FERSON
{Under the Factories Act.)
Reqd. No.-CP(O) No-174(G)
DIEECTORATE OF FACTORIES & BOILERS

OF ODISHA RESR

m“wﬁ Deputy Collector, Judicial
Collectorate, Mayurbhan)




'R B

Arc all the fittings and apphiances properly maintained
and in good condition? Have the pressure settings been
checked and corrected?

Found OK

14 Repairs (if any) required; and the period within which
they should be executed and any other condition which
the person making the examination thinks it necessary to
specify for seeuring safe working.

Recommended for Hydrostatic pressure test as soon as possible or hefore
next thickness test due date )

15 Maximum permissible working pressure, calculaled from
dimensions and from the thickness and other data
ascertamed by the present examination. due allowance
being made for conditions of working if unusual or
exceptionaily severe. (State minimum thickness of walls
measured during the examination).

# Lowest Thickness of Cylindrical Portion: 8.6 mm

¢ Lowest Thickness of Dished End-T: 9.1 mm

» Lowest Thickness of Dished End-B° 9 & mm

e Measured wall thickness of the evlindrical portion is sufTicient 0
sustain the maximum permissible working pressure of 15 Kgiem®
with corrosion allowance.

16. Where repairs affecting the maximum working pressure
are roquired, state the working pressure;

Not Applicable

a} Before the expiration of period specified in (14)

b) After the expiration of such period if required repairs
have not been completed.

c} After the completion of the required repairs.

17. Other
observations. l

A

true report of my examination.

Certificate Valid from
. 30.05.2023 1o 131, 29.11.2023

Er..SOUFﬁYAK;E\?A) AS

MRS JCERTIFIED COMPETENT PERSON
nder the Factories Act.)
eqd. No.-CP{O) No-174(G)
RECTORATE OF FACTORIES & BOILERS
OVT. OF ODISHA, BBSR

Sign of Soumyakanta Das
Certificate No -174 ()

KD ENGINEERING CONSULTANT AND SERVICES

[ certify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cleancd and (so0 as its
construction permits) made accessible for through examination and for such tests as were necessary for
examination and that on the said date. I, thoroughly examined Ol Separator Tank-1, and that the above is a

N

— Er. SOUMYARANTA DAS
KDECS ) e erriFien COMPETENT PERSON

{Under the Factories Act.)
Regd. No.-CP(0) No-174(G)
LiRECTORATE OF FACTORIES & BOILERS
GOVT, OF ODISHA, BESR

Signature of ER § K Das

Qualification ‘BE(Mech),Chartered Engp

Address - KD Engineering Consultant & Services

M-55 Kapila Prasad,phase-Il Bhimatangi
Bhubaneswar-751002
Mob-9439809364,943738663 1

Page 2 of 2

v oy et

S Q%
Deputy Collectov, Judiclal |

Collectorate, Mayurbhanj
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KDECS

Form No, 8

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT
(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

Name of occupier (or factory) Mr Girish Chandra Das
Situation and address of factory M/s Das Cold Storage a
. At/Po — Palbani, Baripada
Dist - Mayurbhanj
Qdisha N o
Narme, description and distinctive number ¢f Name: Oil Separator Tank-2
pressure vessel or plant. ID No- DCS/OST/002

Size: Height 1700 mm X Outer Did 445 mm{ APPROX) ¢
Location - Machine room

Name and address of manufacturer and reference to | Data Not Available

the test certificate or certificate of competent person,

_| Nature of process in which it is used For Cold Storage §
Particulars of pressure vessel or plant

a) Date of construction Data Not Available L

b) Thickness of walls Thickness of Wall as per Manufaciurer
Cylindrical Portion | Dished End (A) Dished End (B}

Not Available Naot Available Not Availahle
Original thickness data not available

c) Date on which the pressure vessel or plant was Data Not Available

first taken into use, . )

d) Maximum permissible working pressure 15 Kgfem?

recommended by the manufacturer.
) Design pressure, if known (the history should be Not Recommended by the manufacturer
briefly given and examiner should state whether he
has seen the last previous report), e
Date of last hydrostatic test (if any) and pressure Present data Not Available so Recoramended for Hydrosiatic
applied. Pressure Test,

1s the pressure vessel or plant in open. or otherwise | Installed under the shed
exposed to weather or to damp?

What parts (if any) were inaccessible? Internal inaccessible e,
What examinations and tests were made? (Specify » External Examination: Done
pressure if hydrostatic test was carried). « Internal Examination: Could not be done

» Hvydrostatic Pressure Test: Not done
» Ultrasonic Thickness Test: Done

Cylindrical Portion | Dished End (T) | Dished End (B)

81mm | 9.2 mm 9.2 mm
Condition of pressure vessel or plant (state any External:
defects materially affecting the maximum « Oil Separator Tank-2 is in good condition ant no axternal defects

permissible working pressure of the safe working of found during the examination.

the pressure vessel or plant}.
Internal; Inaccessible -
Are the required fittings or appliances provided in All the required fittings/appliances are pmwﬁi as per rules

accordance with the Rules? r
~ Er. SOUNAKANTA DA

ngcs CERTHEZeCICAFETENT PERST
{Linder th» Factories Act.)
Pead. No.-CP(O) No-174(G)
D ﬂ-f‘“{ﬂﬁﬂﬁ OF FACTORIES & BORERS

KD ENGINEERING CONSULTANT ngwa RV “0‘3 & /';R
935808384 DoMa-sig LS Dep Ilecto-r.Judiclﬂ‘

colloctome Mayurbhanj




Are all the fittings and appliances properly maintained
and in good condition? Have the pressure settings been
checked and corrected?

Found OK

exceptionally severe. (State minitmum thickness of walls
measured during the examination).

with corrosion allowance.

14, Repairs (if any) required; and the period within which | Recommended for Hydrostatic presstre test as soon as possible or et
they should be executed and any other condition which | next thickness test due date
the person making the examination thinks it necessary to
| Specify for securiag safe working. . .
15 Maximum permissible working pressure, calculated from | » Lowest Thickness of Cylindrical Portion: 8.1 mm
dimensions and from the thiskness and other data | Lowaest Thickness of Dished End-T. 9.2 mm
ascertained by the present examination, due allowance | o Lowest Thickness of Dislied End-B: 92 mm
being made for conditions of working if vnusval or | ,

Measured wall thickness of the cylindrical portion s sufficiers
sustain the maximum permissible working pressare of 15 Kgfem

Where repairs affecting the maximum working pressure
arc required, state the working pressure;

Not Applicable

a) Before the expiration of period specified in (14)

b) After the expiration of such period if required repairs
have not been completed.

c) Afler the completion of the required repairs.

Other

observations

f |

i

[ certify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cleaned and (so as its
construction permis) made accessible for through examination and for such tests as were necessary for
examination and that on the said date. 1, thoroughly examined Oil Separator Tank-2, and that the ahove 15 #

true report of my examination.

Certificate Valid from
Ti. 30.05,2023 to Dt. 29.11.2023

/

. /
Er SOQ!@YANX DAS

.~/ CERTIFIED COMPETENT PERSON
nder the Factorles Act.)
egd. No.-CP{O)} No-174(3)
RECTORATE OF FACTORIES & BOILER§
OVT. OF ODISHA, BBSR

Sign of Soumyakanta Das
Certificate No 174 (G)

KD ENGINEERING CONSULTANT AND SFRVICES

i
L3 X
A
aned

~— Er. SOUMYAKANTA DAS
KDEC CERTIFIED COMPETENT PERSON
{Under the Factorigs Act.)
Regd. No.-CP(C) Ho-174(C)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA. BESR
Signature of ER § K Das
Qualification ‘BE(Mech),Chartered Engg
Address:- KD Engineering Consultant & Services
M-55 Kapila Prasad,phase-11 Bhimatangi
Bhubaneswar-751002
Mob-9439809364, 943 73R663 1

Page 2 of
M’l N

o

Deputy C

ollector, Judicial
Collectorate, Mayurbhan)



KDECS

Form No. §

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT

(Prescribed under Rules 56 of the Orissa Factories Rules, 1950) ‘
Name of occupier (or factory) Mr Girish Chandra Das -
Situation and address of factory M/s Das Cold Storage

At/Po — Palbani, Baripada
Dist - Mayurbhanj
_ Odisha
Natne, description and distinetive number of Name: Ol Separator Tank-2 - )
pressure vessel or plant. 1D No- DCS/OST/003

Size: Height 1100 mm X QOuter Dia 445 mm{ APPROX)
Location - Machine room

Name and address of manufacturer and reference to | Data Not Available

the test cettificate or certificate of competent person.

Nature of process in which it is used For Cold Storage

Particulars of pressure vessel or plant. B

a) Date of construction Data Not Available }

b) Thickness of walls Thictkness of Wall as per Manufacturer
Cylindrical Portion | Dished End (A) Dished End (1)

Not Available Neot Available Mot Available
A Original thickness data not available

¢) Date on which the pressure vessel or plant was Data Not Available

fivst taken into use, R

d) Maximum permissible working pressure 15 Ke/em? '

recommended by the manufacturer. n

¢) Design pressure, if known (the history should be Not Recomimended by the manufacturer

briefly given and examiner should state whether he
has seen the last previous report). |

Date of last bydrostatic test (if any) and pressure | Present data Not Available so Recommended for Hydrostatic

L applied. Pressure Test.
Is the pressure vessel or plant in open, or otherwise | Installed under the shed
exposed to weather or to damp? R
What parts (if any) were inaccessible? Internal inaccessible . )
‘What examinations and tests were made? (Specify e External Examination: Done e B n
pressure if hydrostatic test was carried). o Internal Examination: Could not be done B

o Hydrostatic Pressure Test: Not done
e Ultrasonic Thickness Test: Done

Cylindrical Portion | Dished End (T) | Dished End (P

84mm | 9.6 mm 9.7 mm
Condition of pressure vessel or plant (state any E al:
defects matenally affecting the maximum « Oil Separator Tank-3 is in good condition and no external defects
permissible working pressure of the safe working of found during the examination.
the pressure vessel or plant).
Internal: Inaccessible i
| Are the required fittings or appliances provided in All the required fittings/appliances are provided as per rufes
| accordance with the Rules? N P
. . Er. SOUMYAKANTA DAG
KDECS ) e rripierpagspamient PERSON
(Under the Factories Act.)

Regd. No.-CP[0) No-174(G)
DIRECTORATE OF FACTORIES & BOILERS

KD ENGINEERING CONSULTANT xw SE :WWOB'S :

;.u: [ G & £

Deput ector, Judicial
Collectorate, Mayurbhan]

} Lgoid
{rag



KDECS

Arc all the fittings and appliances properly maintained | Found OK -
and in good condition? Have the pressure settings been
checked and corrected?

14 Repairs (if any) required, and the period within which | Recommended for Hydrostaiic pressure test as soon as possible or before

- they should be executed and any other condition which | next thickness test due date

the person making the examination thinks it necessary to
specify for seeuring safe working,

I3 Maximum permissible working pressure, caleulated from
dimensions and from the thickness and other data
ascertained by the present examination, due allowance
being made for conditions of working if unusual or
exgeptionally severe, (State minimum thickness of walls
measured during the examination).

r

Lowest Thickness of Cylindrical Portion: 8.4 mm
Lowest Thickness of Dished End-T: 2.6 mm
Lowest Thickness of Dished End-B: 9.7 mm
Measured wall thickness of the cylindrical portion 15 sufficient ¢
sustain the maximum permissible working pressure of 15 Kgiem'
with corrosion allowance,

16, Where repairs affecting the maximum working pressure | Not Applicable

are required, state the working pressure;

a) Before the expiration of period specified in (14) s -

b) After the expiration of such period if required repairs | -

have not been complsted. _
) After the completion of the required repairs. -
Other
observations

I certify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cleaned and (so as its
construction permits) made accessible for through examination and for such tests as were necessary for
~examination and that on the said date. I, thoroughly examined Oil Separator Tank-3, and that the above is a
~ true report of my examination,

: Certificate Valid from
D, 30052623 10 I, 29.11.2023

>/
Er. SOUMYAKAN‘:)%AS
(KDECS CERTIFIED COMPETENT PERGON

\ (Under the Factorles Act.)
: Regd. No.-CP{0) No-174(G)
" -E‘; iogfggﬁﬁf ﬁmmi DIRECTORATE OF :ﬁ%ﬁ% & BOILERS
GERIEE GOVT. OF ODISHA,
daﬁeﬂiﬁg}zﬁi 'ﬁlc{tg} Signature of ER § K Dt;m N
g , : lification :-BE(Mech),Chartered Engg
CTURATE .OF FACTORIES & BOILERS Address:?lu(%!é;gi[neering Consultant & Services.
VT. OF ODISHA, BBSR M-55 Kapila Prasad,phase-11, Bhimatangi
Si f Soumvyakanta Das Rhubaneswar-751002
t?;f(t‘iﬁcg?;n 33:: -T;: (G;1 Moh-9439800364,943738663 1

Page 2 of 2
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KD ENGINEERING CONSULTANT AND SERVICES .
5 hapilaprassd Phase-7 Shir e Deputy Collector, Judi¢
" Collectorats, Mayurbhan}
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Form Mo, 8

KDECS

RE‘PQR’T ON EXAMINATION OF PRESSURE VESSEL OR PLANT
(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

Name of occupier {or factory)

Mr Girish Chandra Das

Situation and address of factory

M/s Das Cold Storage
At/Po - Palbani, Baripada
Dist - Mayurbhanj

Qdisha

Name, description and distinctive number of
pressure vessel or plant.

Name: Qil Separator Tank-4

ID No- DCS/OST/004

Size: Height 1100 mm X Quter Dia 445 mm{ APPROX
Location - Machine room

Name and address of manufacturer and reference to
the test certificate or cestificate of competent person.

Data Not Available

Nature of process in which it is used

For Cold Storage

Particulars of pressure vessel or plant

a) Date of construction

Data Not Available B

by Thickness of walls

Thickness of Wall 5 p per ‘\a‘ianul«u'mrez -

Cylindrical Portion Distied Fud {A) Diched End (7)

recommended by the manufacturer.

Not Available Not Available Not Available
Original thickness data not available
¢) Date on which the pressure vessel or plant was Data Not Available
first aken into use.
d) Maximum permissible working pressure 15 Kg/om?

e) Design pm.c:sure, if known (the history should be
briefly given and examiner should state whether he
has seen the last previous report).

Not Recommended by the manufacturer

Date of last hydrostatic test (if any) and pressure
applied.

Present dala Not Available so Recormmended for Hyé;om:.;c
Pressure Test.

Is the pressure vessel or plant in open, or otherwise
exposed to weather or to damp?

Installed under the shed

What parts (if any) were inaccessible?

Internal inaccessible -

What examinations and tests were made? (Specify
pressure if hiydrostatic test was carried).

o External Examination: Done

» Internal Examination: Could not be done

» Hydrostatic Pressure Test: Not done

o Ultrasonic Thickness Test: Done

defects materially affecting the maximum
permissible working pressure of the safe working of
the pressure vessel or plant).

Cylindrical Portion | Dished End (T)_ Dished End (B)
7.1 mm . 8.8 mm 9.0 mm
Condition of pressure vessel or plant {state any External;

» Oil Separator Tank-4 is in good condition and no external defects
found during the examination.

Internal: Inaccessible

Are the required fittings or appliances provided in
accordance with the Rules?

All the required iamngs,’apphances are prov o_c{g,d as per mh' _

S -

< Er. SOUMYAKANTA DAS
KQECS cerTIFED Popeirefd pERSON

{Under the Factorles Act.)
Regd No.-CP(0) No-174(G)
DIRECTORATE OF FAC?EBREE‘% & BOILERS

‘Collectorate, Mayurbhan]



KDECS

Are all the fittings and appliances propetly maintained
and in good condition? Have the pressure settings been
checked and corrected?

Found OK

Repairs (if aﬂv) required; and the period withm which

Recommended for Hydrostatic pressure test as soon as possthle o before

they should be executed and any other condition which | next thickness test due date

the person makmg the examination thinks it necessary to

specify for securing safe working,

Mavximum permissible working pressure, calculated from | o Lowest Thickness of Cylindrical Portron: 7.1 mm

dimensions and from the thickness and other data | » Lowest Thickness of Dished End-T° 8 8 mm

asgcnmncd by the prcj;_ent examination, due allowance | o [owest Thickness of Dished End-B- 9.0 mm

being made for conditions of werking if unusual or » Measured wall thickness of the cylindrical portion is sufficient to

exceptionally severe. (State minimum thickness of walls

bt B sustain the maximum permissible working pressure of 15 Kglem?
measured during the examination). eF N

with corrosion allowance.
Where repairs affecting the maximum working pressure Not Applicable
are required, state the working pressure;

a) Before the expiration of period specified 1 (14) -
b) After the expiration of such period if required repairs | -
have not been completed. _
¢) After the completion of the required repairs. -
Other

obscrvations.

certify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cteancd and (s as its
construction permits) made accessible for through examination and for such tests as were necessary for
amination and that on the said date. I, thoroughly examined Oil Separator Tank-4, and that the above is a
e report of my examination.

ificate Valid from '
. 30.05.2023 1o D, 29.11,2023

¥
Er SOUMYAKA!\}JDAS
CERTIFIED COMPETENT PERSON
{Under the Factories Act.)
Regd. No.-CP{0) No-174(G)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA, BBSR

Signature of ER § K Das

Quatification ‘BE{Mech),Chartered Engg
Address:- KD Engineering Consultant & Services

M-55 Kapila Prasad, phase-TI Bhimatangi

Bhubaneswar-751002

Mob-9439809364, 943738663 1

Er. SOUMYAKANTADAS
o/ CERTIFIED COMPETENT PERSON
wder the Factories Act.)
gd. No.-CP(0) No-174(G)
RECTORATE OF FACTORIES & BOILERS
VT OF ODISHA, BBER

ign of Sournyakanta Das
Certificate Mo <174 {((3)

WeZofl

KD \s(d’\ﬂ* ERING O (}N‘s( LEANT AND SE R\ ICES
apilaprasad Phas , " Dep IectO'f Judicial

Collectouu, Mayurbhanj



KDECS

Annexure-i
. Name and address of the Factory : M/s Das Cold Storage
At/Po ~ Palbani, Baripada
Dist - Mayurbhanj
Odisha
2. Name of the Occupier or Factory Manager ¢ Mr Girish Chandra Das
3. Nature of Manufacturing  Process : Cold Storage
4. Name of the competent person with name of ¢ Er Soumyakanta Das
The institution /agency he belongs to
5. Date {s) of inspection visit of the competent ¢ 30.05.2023
Person
6. Name and designation of the maragement’s : Mr Kartikeswar Parida (Manager)
Representative who was present during tests
And examination by the competent person
1. Section (s) Factories Act , 1948 and /or rule(s) ¢ Issued in pursuance of sec 31 of the
Of Odisha Factories Rules, 1950 under which Factories Act 1948
Ceriificate is issues
8. Details of the arca / department for which the : NA,
Structure / building area inspected and examined
By the competent person (only for stability
Certiticate issued under Rule 3A of Odisha
Factories Rules | 1950) '
9. Approved drawing numbers which are referred ¢ NA.
By the competent person (only for stability
Certificate issued under Rule 3A of Odisha
Factories Rusles, 1950)
10. Details of the item along with identification mark, : Name- Oil Separator - 4 nos
If any , which is tested / examined ( only for
Certificate issued under Section 28 |29 and 31 of
Factories Act, 1948)
11. Details of area /section where confined space is 1 MNA
Examined { only for certificate izsued under
Section 36 of Factories Act, 1948 )
Page | of 2
('mﬂ"vﬂ
X o,
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KD ENGINEERING CONSULTANT AND 51 m-m‘-;’ pouecw"- Judicial
i B i ; Collectorate, Mayurbhan}
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2. Brief description of the procedure of test : Through Visual Examination and Thickness

And examination testing through ultrasonic meter along with
Checking of safety valve, pressure gauge and
Connected pipe lines.

7

@ Er. SGUMMN?A DAS
CERTIFIED COMPETENT PERSON
{Under the Factories Act.)
Regd. No.-CP{0) No-174(G)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA, BRSR

Signature of the Competent Person with Date

ed that the Tests and kxamination
irried out in my presence

ey

Signature of Management’s representative
- With Name and Designation

\& Page 2 of 2
\lecto? Judtciai

" luctoo -Mayurbban)



an No. 8

KDECS

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT

(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

Name of occupier (or factory manager) Mr Girish Chandra Das
Situation and address of factory M/s Das Cold Storage o N
' At/Po ~ Palbani, Baripada “
Dist - Mayurbhanj
Odisha

Name, description and distinctive number of
pressure vessel or plant.

Name: Condenser

1D No- DCS/COD/00]

Size: 50 mm dia (20 Line X 12 Row)
Location ~ Near Machine Room

Name and address of manufacturer and reference 1o

the test certificate or certificate of competent person.

Data Not Available

Nature of process in which it is used

Forg Cold Storage

Particulars of pressure vessel or plant.

a) Date of construction

Data Not Available

b) Thickness of walls

Thickness of Wall as per Manufacturer

Cylindrical Portion | Dished End (T) | Dishad Fnd ()
Not Available Not Available | Not Available

Origmal thickness data not available

¢} Date on which the pressure vessel or plant was
first taken into use.

Data Not Available

d) Maximum permissible working pressure
recommended by the manufacturer.

4 Kg/em®

e) Design pressure, if known (the history should be
briefly given and examiner should state whether he
has seen the last previous report).

Not Recommended by the manufaciurer

Date of last hydrostatic test (if any) and pressure
applied,

Present data Not Available so Recommended for Hyd‘r&ﬁﬂél
Pressure Test

Is the pressure vessel or plant in open, or otherwise
exposed to weather or to damp?

Installed under the shed

What parts (il any) were inaccessible?

Internal inaccessible

‘What examinations and tests were made? {Specify
pressure if hvdrostatic test was carried).

e External Examination: Done

» Internal Examination: Could not be done

s Hydrostatic Pressure Test: Not done

e Ultrasonic Thickness Test: Done

“Cylindrical Portion | Dished End (T) | Dished End (8)

4.4 ;mm

Condition of pressure vessel or plant (state any
defects materially affecting the maximum
permissibie working pressure of the safe working of
the pressure vessel or plant).

External:
¢ Condenser is in good condition and no external defects fornd
during the examination,

KD ENGINEERING CONSULTANT \”m{% S

Internal: Inaccessible i
Are the required fittings or appliances provided in All the required fittings/appliances are pmgz{ged as per rules
accordance with the Rules? N ”
~, Er. SOUMYAKANTA 45
'CERTPIRECOMPRTENT PERSON

(Under the Factories Act.) ,
Reqd. No.-CP(0) Ne-174(G)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF CDISHA. BEEK

De Collector, Judicial
 Collectorate, Mayurbhanj

A
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KDECS

Are all the fittings and appliances properly maintained | Found OK
and in good condition? Have the pressure settings been
checked and corrected?

Repairs (if any) required: and the peried within which | Not Required At present
they shouid he executed and any other condition which
the person making the examination thinks it necessary to
specifly for securing safe working,

Maximum permissible working pressure. calculated from | o Lowest Thickness of Cylindrical Portion: 4.4 mm
dimensions and from the thickness and other data o Lowest Thickness of Dished End-T t
ascertamed by the present examination, due allowance « Lowest Thickness of Dished End-B-

being made for conditions of working i unusual or | , Measured wall thickness of the cvlindrical portion s sufficient 10

exceptionally severe, (State minimum thickness of walls sustain the maximum permissible working pressure of 4 Kglem®
measured during the examination). with corrosion allowance,

Where repairs affecting the maximum working pressure | Not Applicable
are required, state the workirg pressure;

1) Before the expiration of period specificd in (14) -
b) After the expiration of such period if required repairs | -
_have not been completed.
c) After the completion of the required repairs. .-
Other
observations

certify that on 30.05.2023 the pressure vessels or Plant described above was theroughly cleaned and {so es its
onstruction permits) made accessible for through examination and for such tests as were pecessarv for examination and
hat on the said date. I, thoroughly examined Condenser, and that the above is a true report of my examination.

‘ertificate Valid from
L 30.08.2023 o 1M, 20.11.2023

p

Q </
‘\w}' 7
—, Er. SOUMYAKANTA DAS

' 2 /CERTIFIED COMPETENT PERSON
6\& é {Under the Factories ﬁ;c{t(g)
Regd, No.-CP(0) No-174{ .
 Er. SOUMYAKAN AS DfR%CTORATE OF FACTORIES & BOILERS
CERTIFIED COMPETENT PERSON GOVT. OF ODISHA, BBSR
er the Factories Act.)
i, No.~CP{0) No-174(G) Signature of ER § K Das |
CTORATE OF FACTORIES & BOILERS Quatification :BE(Mech),Chartered Engg
OF_.OEHSHA EBSR Address:- KD Engineering Consultant & Services
' o M-55 Kapila Prasad,phase-11, Bhimatangi
S k Das Bhubaneswar-751002
ggrii?iz;i:ylzoﬁt’?é (é; Mob-9439809364,943738663 1

Page 2 of 2
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Kt 7
KD ENGINEERING CONSUITANT AND SERVICES @’
KD 1NC t.\l_,!.R?. (v ( | bnbireii De olloctov. Judicial

Collectorate,



1. Name and address of the Factory

2. Name of the Occupier or Factory Manager
3. Nature of Manufacturing  Process

4. Name of the competent person with name of
The institution /agency he belongs to

5. Date (s) of inspection visit of the competent
Person

6. Name and designation of the management’s
Representative who was present dnring tests
And examination by the compstent person

7. Section (s) Factories Act , 1948 and /or rule(s)
Of Odisha TFactories Rules, 1950 under which
Certificate 1s issues

- 8. Details of the area / department for which the
Structure / building area inspected and examined
By the competent person ( only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules ,1950)

9. Approved drawing numbers which are referred
By the competent person (only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules, 1950)

If any . which is tested / examined ( only for
Certificata issued under Section 28 29 and 31 of
Factories Act, 1948 )

11. Details of area /section where confined space is
Examined { only for certificate issued under
Section 36 of Factories Act, 1948 )

: Cold Storage

10, Details of the item along with identification mark,

KDEGCS

Annexure-1

: M/s Das Cold Storage

At/Po — Palbani, Baripada
Dist - Mayurbhanj
Odisha

Mr, Girish Chandra Das

Er Soumyakanta Das

¢ 30.05.2023

Mr Kartikeswar Parida (Manager)

Issued in pursuance of sec 31 of the
Factories Act 1948

N.A,

Name- Condenser- 1 no

Page | of 2



Brief deseription of the procedure of test

: Through Visual Examination and Thickness
And examination

testing through ultrasonic meter along with
Checking of safety valve, pressure gauge and
Connected pipe lines.

¥ .

\ .
N

{
P Er, SOUMYARKANTA DAS
(BOECS )ecrmirED COMPETENT PERSON
{Under the Factories Act.)

Fieqd. No~CP(O) No-174(G)
[:RECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA, BRSR

Signature of the Competent Person with Oate

I that the Tests and Examination
ried out in myv presence

Signature of Management’s representative
Vith Name and Designation

(?{U_Q/w
\%% ial
judict®
co“’ct‘::;uth“a“‘
1

oputy
D onectors®

Page 2 of 2



Form No. 8
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KDECS

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANY
(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

' Name of occupier (or factory)

. Mr Girish Chandra Das

Situation and address of factory

Dist - Mayurbhanj
QOdisha

| M/s Das Cold Storage
At/lPo — Palbani, Baripada

Name. description and distinctive number of
pressure vessel or plant.

1D No- DCS/ACU/001

Location - Cold Stare — 1

Name: Accumulator tank-

1

Size: 1300 mm HT X 429 mm dia {approx)

. Name and address of manufacturer and reference to
B L the test certificate or certificate of competent person.

Data Not Available

Nature of progess in which it is used

_For Cold Storage

_ Particulars of pressure vessel or plant.

_a) Date of construction

Data Not Available

b) Thickness of walls

Thickness of Wall as per Manufacturer

End (7

recommended by the manufacturer.

e} Design pressure, if known (the history should be
briefly given and examiner should state whether he
has seen the last previous report).

Not Recommended by the manufacturer

Date of last hvdrostatic test (if any) and pressure
applied

Pressure Test

Present data Not Available so Recommended for H}«'dm;;;t;

Cylindrical Portion Dished End (T) Dished
Not Available Not Availabie Not Availabie
Original thickness data not available
¢) Date on which the pressure vessel or plant was Data Not Available
first taken into use. o
d) Maximum permissible working pressure 4 Kp/em?

Is the pressure vessel or plant in open, or otherwise
exposed to weather or to damp?

Installed under the shed

What parts {if any) were inaccessible?

Internal inaccessible

What examinations and tests were made? (Specify
pressure if hydrostatic test was carried).

e External Examination: Done

o Internal Examination: Could not be dene

» Hydrostatic Pressure Test: Not done

» Ultrasonic Thickness Test: Done

Cylindrical Portion

Dished End (1) | Dished End (B)

7.1 mm

Condition of pressure vessel or plant (state any
defects materially affecting the maximum

External;

permissible working pressure of the safe working of found during the examination,
the pressure vessel or plant).
Internal: Inaccessible

» Accumulator tank-1 is in good condition and no external defect

Are the required fittings or appliances provided in
accordance with the Rules?

‘.\z i

All the required fittings/appliances are pros 1ded as fper rujes

k{) 1 \(J\i*lﬂfﬂ\‘ C 0’\%1 PTANT AND ‘si

S

i | PP H S Ph: ;:lea '

(koecs)

{Under the Facgies A%4 2
Regd. No.-CP{O) No-174(G)

DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA, BBSR

Collectorate, Mayu

EresuvaKANaADa'
CERTIFIED COMPEYENT PEPSON

llector, Judicial

rbhan}



Arc all the fittings and appliances properly maintained | All the fittings and appliances properly maintained and found in good
and in good condition? Have the pressure settings been | condition during inspection,

checked and corrected? .
Repairs (if any) required; and the period within which | Not Required At present d
they should be executed and any oiher condition which
the person making the examination thinks it necessary to
speeify for securing safe working,

Maximum permissible working pressure, calculated from
dimensions and from the thickness and other data
ascertained by the present examination, due allowance
being made for conditions of working if unusual of
exeeptienally severe. (State minimum thickness of wails
measured during the examination).

Lowest Thickness of Cyvlindrical Portion: 7.1 mm
Lowest Thickness of Dished End-T

Lowest Thickness of Dished End-B.

sdeasured wall thickness of the cvlindrical portion is sufficient 10
sustain the maximum permissible working pressure of 4 Keem®
with corrosion allowance.
Where repairs affecting the maximum working pressure | Not Applicable

are required, state the working pressure;

* 8 @ ¥

a) Before the expiration of period specilied in (14) - P
b) After the expiration of such period if required repairs |-
ave not been completed. e
¢) After the completion of the required repairs. - R
Other
observations.

ertify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cleaned and (so as its
nstruction permits) made accessible for through examination and for such tests as were necessary for examination and

t on the said date. I, thoroughly examined Accumulator tank-1, and that the above is 2 true report of my
amination,

ificate Valid from
I005.2023 10 DL 20.11.2033

!

= Er. S()UMYMN”{A DAS
KDECS ) cerriFien COMPETENT PERSON
{Underthe F actarier; ;f{tg),)
' 2eqd. No~CP(0) No-
) ADAS Regd. No.-CP s
c%;;g%fg&iéém PE!R)SON DIRECTORATE OF FA;;%E};ES & got
o1 ta Factories Act.) GOVT. OF ODISHA,

, No..CP{0) No-174(G) Signature of ER $ K Das

“TORATE OF FAGTORIES & BOILERS Qualification :BE(Mech),Chartered Engg

' HA, BBSR Address:- KD Engineering Consultant & Services

SRR M-55 Kapiia Prasad,phase-11 Bhimatangi

of Soumyakanta Das Bhubaneswar-751002 .
Certificate No -174 (G) Mob-34308009364 943738663 1

Wageznfz
&M’uﬂ ‘%’5‘

ETANTAND SERVICES Judicial

RN RPREoaRe Yiva s y

" Dep ollectof,

KD ENGINEERING CONSU

[N AR PG, JE1E

¥




Form No. 8

KDECS

REPORT ON EXAMINATION OF PRESSURE, VESSEL OR PLANT

. : Dist - Mayurbhanj
Odisha
- | Name, description and distinctive number of Name: Accumulator tank-2 -
; . | pressure vessel or plant. ID No- DCS/ACU/002
Size: 1300 mm HT X 429 mm dia (approx)
” . Location ~ Cold Store — | o
| Name and address of manufacturer and reference to | Data Not Available
.+ the test certificate or certificate of competent person.
.| Nature of process in which it is used For Cold Storage -
- | Particulars of pressure vessel or plant.
. | .8) Date of construction Data Not Available
| b) Thickness of walls Thickness of Wall as per Manufacturer ]
" Cylindrical Portion | Dished End (T) | Dished End (B)
Not Available Not Available Not Availahie
. Original thickness data not available
| ¢) Date on which the pressure vessel or plant was Data Not Available
| first taken into use, e .
~ | d) Maximum permissible working pressire 4 Ke/em®
- | recommended by the manufacturer . _
- | e) Design pressure, if known (the history should be Not Recommended by the manufacturer
| briefly given and examiner should state whether he
| has seer the last previous repost). e
| Date of iast hydrostatic test (if any) and pressure Present data Not Available so Recommended for Hydrostatic
. | applied. Pressure Test
; Is the pressure vessel or plant in open, or otherwise | Installed under the shed
| . 1 exposed to weather or to damp? e
| | What parts (if any) were inaccessible? | Internal inaccessible .
- | What examinations and tests were made? {Specify e External Examination: Done
| pressure if hydrostatic test was carried). » Internal Examination: Could not be done
‘ < » Hydrostatic Pressure Test; Not done

(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

| Name of occupier (or factory)

Mr Girish Chandra Das

Situation and address of factory

M/s Das Cold Storage
At/Po - Palbani, Baripada

» Ultrasonic Thickness Test: Done

defects materially affecting the maximum
permissible working pressure of the safe working of
the pressure vessel or plant).

Cylindrical Portion Dished End (T)
_ 6.9 mm | N
Condition of pressure vessel or plant (state any External:

 Accumulator tank-2 is in good condition and no external defect

found during the examination.

Internal: Inaccessible

Dished End (1)

e

o

i3

4

Are the required fittings or appliances provided in
|_accordance with the Rules?

All the required fittings/appliances are providgd 4s per rules

W

Bt & WY

KD ENGINEER

Whgghz-2 e ™ ?

ING CONSULTANT ANDSERVIC T,

M Deput@lector. Judicial

Mayurbhanj

~ Er. SOUM

{Under the FactorRagic)of 2
Regd. No.-CP{O) No-174(G)

DIRECTORATE OF FACTORIES & BOILERS

GOVT. OF ODISHA, BESR

OR>
ﬁ
' Collectorate,

KANTA DAS
CERTIFIED COMPETENT PERSON
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KDECS

Are all the fittings and appliances properly maintained
and in good condition? Have the pressure seltings been
checked and corrected?

All the fittings and appliances properly maintained and found in sooc
condition during inspection,

Repairs (if any) required; and the period within which
they should be executed and any other condition which
the person making the cxamination thinks it necessary (o
spacify for securing safe working.

Not Required At present

Maximum permissible working pressure. caleulated from
dimensions @nd from the thickness and other data
ascertained by the present examination, due allowance
bemg made for conditions of working if unusual or
exeeptionally severe. (State minimum thickness of walls
measured during the examination),

Lowest Thickness of Cylindrical Porticn: 6.9 mm
Lowest Thickness of Dished End-T:

Lowest Thickness of Dished End-B

Measured wall thickness of the cvlindrical porion is sufficient 1o
sustain the maximum permissible working pressure of 4 Kg/em'
with corrosion allowance.

@ & & @

Where repairs affecting the maximum working pressure
are required, state the working pressure;

Not Applicable

a) Before the expiration of period specified in (14

b) After the expiration of such period it required reparrs
have not been completed.

¢) After the compiction of the required repairs.

Other
observations,

nination,

ificate Valid from
30082023 to e, 290.11.2023

/
/
Er SOUMYAKA:EXQ AS

CERTIFIED COMPETENT PERSON
g Factorles Act.)
No.-CP{0) No-174(G)
ORATE OF FACTORIES & BOILERS
OF ODISHA, BBER

n of Soumyakanta Das
- Certificate No -174 {(G)

pHnsrasad

£¥ 3 :

KD ENGINEERING CONSULTANT AND SERVICES

ertify that on 30.05,2023 the pressure vessels or Plant described above was thoroughly cleaned and (so as its
straction permits) made accessible for through examination and for such tests as were necessary for examination and
on the said date. 1. thoroughly examined Accumulator tank-2, and that the above is a frue report of my

o 4
—— Er. seumm,a DAS
) .~ CERTIFIED COMPETENT PERSON
{Under the Factories Act.)
Regd. No.CP(0) No-174(G)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA, BBSR

Signature of ER § K Das
Qualification BE(Mech),Chartered Engg

Address:- KD Engineering Consultant & Services

M-55 Kapila Prasad,phase-II Bhimatangi
Bhubaneswar-751002
Mob-9439809364, 943738663 1 ’

Page 2 of 2
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Form MNo. 8

9

KDECS

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT
(Prescribed under Rules 56 of the Orissa Factories Rules, 1950)

Name of occupier (or factory)

Mr Girish Chandra Das

Situation and address of factory

M/s Das Cold Storage
At/Po - Palbani, Baripada
Dist - Mayurbhanj

Odisha

Name, description and distinctive number of
pressure vessel or plant,

Name: Accumulator tank-3

ID No- DCS/ACU/003

Size: 1300 mm HT X 429 mm dia (approx)
Location - Cold Store ~ 2

Name and address of manufacturer and reference to
the test certificate or certificate of competent person.

Data Not Available

Nature of process in which it is used

For Cold Storage

Particulars of pressure vessel or plant.

2) Date of construction

Data Not Available

b)Y Thickness of walls

Thickness of Wall as per Manufacturer

Cyiindrical Portion | Dished End (T) | Dished End (i)
Not Available Not Available Not Available

Original thickness data not available

c; Date on which the pressure vessel or plant was
first taken inio use.

Data Not Available

d) Maximum permissible working pressure
| recommended by the manufacturer.

4 Kgiem?

e) Design pressure, if known (the history should be
briefly given and examiner should state whether he
has seen the last previous report).

Not Recommended by the manufacturer

Date of last hydrostatic test (if any) and sressure
applied.

Present data Not Available so Recommended for Hydrostatic
Pressure Test

Is the pressure vessel or plant in open, or otherwise
exposed to weather or to damp?

Installed under the shed

What parts (if any) were inaccessible?

Internal inaccessible

What examinations and tests were made? { Speﬁ:ify
pressure if hydrostatic test was carried).

+ External Examination: Done

® Internal Examination: Could na!jgé:c‘i“bne

» Hyvdrostatic Pressure Test: Not done

» Ultrasonic Thickness Test: Done

o
Cylindrical Portion | Dished End (T) | Dished End (1) |

7.2 mm ] L

Condition of pressure vessel or plant (state any
defects materially affecting the maximum
permissible working pressure of the safe working of
the pressure vessel or plant).

External:

* Accumulator tank-3 is in good condition and no external de m"t\ ‘
found during the examination.

Internal: Inaccessible S

Are the required fittings or applances provided in
aceordance with the Rules?

i’\i} E \(;!\Pf R?'\{. CONSY 1 ANT AND RERYVYH

All the required fittings/appliances are pma(%i;‘is per rules
Lot L

Er. SOUMYAKANTA DAS
GERT!FI&D COMPETENT PERSUN

Regd. No.-C P{G) Ne 1?4{6)
B;‘%Eﬁ’“"” OF FACTORIES 6 ROIL

a3 DitHA BESR
GOVE. GF QD af"m/

r

t

ek  Depu ollector, Juuicial

Collectorate, Mayurbhanj -



KDECS

Are all the fittings and appliances properly maintaned | All the fittings and appliances properly maintained and found in good |
and in good condition? Have the pressure settings been | condition during inspection.

checked and corrected?
Repairs (if any) required; and the period within which | Not Required At present
they should be exccuted and any other condition which
the porson making the examination thinks it necessary to
speeifly for securing safe working.,

Maximum permissible working pressure, calculated from | o Lowest Thickness of Cylindrical Portion: 6.9 mm
dimensions and from the thickness and other data e Lowest Thickness of Dished End-T

ascertained by the present examination, due allowance | o Lowest Thickness of Dished Fad-R

being made for conditions of working if unusual or
exceptionally severe. (State minimum thickness of walls
measured during the examination).

* Measured wall thickness of the cvlindrical portion is sufficiont 1
sustain the maximum permissible working pressure of 4 Kg/em
with corrosion allowance.

Where repairs alfecting the maximum working pressure | Not Applicable

are required, state the working pressure;

a) Before the expiration of period specified in (14) i~
b) After the expiration of such period if required repairs | --
have not been completed.
¢) After the completion of the required repairs. -
Other

observations

ertify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cleaned and (sq as its
struction permits) made aceessible for through examination and for such tests as were necessary for examination and
on the said date. I, thoroughly examined Accumulator tank-3, and that the above is a true report of my
ination,

tificate Valid from
30.65.2023 to D, 29.11.2023

7
= Er, SOUMYAKANTA DAS
ceaws&n COMPETENT PERSON

o5\ {Under the Factories Act.)
\% Regd. No.-CP(0) No-174(G)

. Er. SOUMYAKANTA DAS DIRECTORATE OF FACTORIES & BOILERS
'CERTIFIED COMPETENT PERSON GOVT. OF ODISHA, RESR

l0.-CP{0) No-174(G) Signature of ER § K Das

- - Qualification :BE(Mech),Chartered Engg
g%;%glg;i&g;q;éﬁﬁ BAESS Address:- KD Engineering Consultant & Services

‘ M-$5 Kapila Prasad,phase-II, Bhimatangi
‘on of Soumyakanta Das Bhubaneswar-751002
Certificate No -174 (G) Mob-0439800364 943738663 |

Page 2 of 2
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4
| Condition of pressure vessel or plant (state any
|

No. 8

REPORT ON EXAMINATION OF PRESSURE VE SSEL OR PLANT
(Prescribed under Rules 56 of the Orissc Factories Rules, 1950)

KDECS

Name of occupier (or factory)

Mr Girish Chandra Das

Situation and address of factory

M/s Das Cold Storage
At/Po — Palbani, Baripada

Dist - Mayurbhanj
Qdisha
~{ Name, description and distinctive number of Name: Accumulator tank-4 o
pressure vessal or plant. ID No- DCS/ACU/004

Size: 1300 mm HT X 429 mm dia {approx)
Location ~ Cold Store - 2

Name and address of manufacturer and reference to
the test certificate or certificate of competent person

Data Not Available

| Nature of process in which it is used

For Cold Storage

L

{ Particulars of pressure vessel or plant.

a} Date of construction

Data Not Available

R

b) Thickness of walls

Thickness of Wail as per Manufacturer

Cylindrical Portion | Dished End (T) | Dished End ()

- recommended by the manufacturer,

Not Available Not Available Not Available
Original thickness data not available i
| ©) Date on which the pressure vesse! or plant was Data Not Available
| first taken into use, o .
| d) Maximum permissible working pressure 4 Kg/em?

| ©) Design pressure, if known (the history should be
1 briefly given and examiner should state whether he
.| has seen the last previous report).

Not Recommended by the manufacturer

| Date of last hvdrostatic test (if any) and pressure
- {applied.

Present data Not Available so Recommended for | Hydrostatic o
Pressure Test

1 1s the pressure vessel or plant in open, or otherwise
" | exposed to weather or to damp?

Installed under the shed

_| What parts (if any) were inaccessible?

Internal inaccessible

~ | What examinations and tests were made? (Specify
pressure if hydrostatic test was carried)

¢ External Examination: Done

* Internal Examination: Could not be done

# Hydrostatic Pressure Test. Not done

o [Jitrasonic Thickness Test: Done

= s i
Cylindrical Portion Dished End (T) | Dished End (B)

7.2 mm

| defects materially affecting the maximum
| permissible working pressure of the safe working of
| the pressure vessel or plant).

External:

» Accumulator tank-4 is in good condition and no external defects
found during the examination

Internal: Inaccessible

| Are the required fittings or appliances provided in
accordance with the Rules?

s

All the required fittings/appliances are ploﬁded as per rules

. ;‘!e'ﬂé MY | i Ebf i LI A

KD ENGINEERING CONSULTANT AND SERV g 10

GEDE: SOUMYARANTA DAS
-/ CERTIFIED COMPETENT PERSON
{Under the FactoRagadt pf 2

Regd. No.-CP{O) No-174(G)
DIRECTORATE OF FACTORIE® £ BOILERS
GOVT. OF ( DE HA ta 4k

(W7 peputy Collector, Judicial

Collectorate, Mayurbhanj
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KDECS

Are all the fittings and appliances properly maintained
and in good condition? Have the pressure seitings been
checked and correcied?

All the fittings and appliances properlv maintmined and found in m:eod
condition during inspection.

Repairs (if anv) required; and the period within which
they should be executed and any other condition which
the person making the examination thinks it necessary to
specify for seeuring safe working.

Not Required At present

dimensions and from the thickness and other data
ascertained by the present examination, due allowance
being made for conditions of working i nnusual or
- exeeptionally severe. (State mininmm thickness of walls
measured during the examination),

Maximum permissible working pressure, caleulated from |

Lowest Thickness of Cylindrical Portion: 7.2 mm

Lowest Thickness of Distied End-T.

Lowest Thickness of Dished End-B:

Measured wall thickness of the cylindrical portion is sufficient 1o
sustain the maximum permissible working pressure of 4 Kegiem?
with cotrosion allowance.

e & & @

Where repairs affecting the maximum working pressure
are required, state the working pressure;

Not Applicable

a)_ﬂrfora the expiration of period specified in (14)

b) After the expiration of such period if required repairs
_ have not heen ¢ ompleted.

) Adter the comnletion of ihc required repairs.

Other
observations,

ination.

rtificate Valid from
0.05.2023 to D 29.11,2023

\ Er. SOUMYAK?\%?K&S

CERTIFIED COMPETENT PERSON
{he Factories Act.)
0.-CP(0) No-174(G)
ORATE OF FACTORIES & BOILERS

gn of Soumyakanta Das
Certificate No -174 {(3)

KD ENGINEERING CONSULTANT AND SERVICES

ertify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cleaned and (so as its
struction permits) made accessible for through examination and for such tests as were necessary for examination and €
on the said date. I, thoronghly examined Accumulator tank-4, and that the above is a true report of my

Er. soummm&%s

(oecs CERTIFIED COMPETENT PERSON
{Under the Factories Act.)
Regd. No.-CP({0) No-174(G)

DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF DDISHA, BESR

Signature of ER 8 K Das
Qualification ‘BE(Mech),Chartered Engg

Address:- KD Engineering Consultant & Services :

M-55 Kapila Prasad, phase-IT1, Bhimatangi
Bhubaneswar-751002
Mob-0439800364 943738663 |

Page 2 of 2
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KDECS

Annexpre-l
50

1

Name and address of the Factory : M/s Das Cold Storage
Al/Po - Palbani, Baripada
Dist - Mayurbhanj

Odisha
2. Mame of the Occupier or Factory Manager i Mr. Girish Chandra Das
3. Nature of Manufacturing Process : Cold Storage
4. Name of the competent person with name of :  ErSoumyakanta Das
The institution /agency he belongs to
3. Date (5) of inspection visit of the competent ¢ 30.05.2023
Person
6. Name and designation of the management’s ¢ Mr Kartikeswar Parida (Manager)
Representative who was present during tests
And examination by the competent person
7. Section (s) Factories Act, 1948 and /or rule(s) 1 lIssued in pursuance of sec 31 of the
Of Odiska Factories Rules, 1950 under which Factories Act 1948
Certificate is issues
8. Details of the area / department for which the : N.A,
Structure / building area insnected and examined
By the competent person { only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules ,1950)
@ Approved drawing numbers which are referred : NA
By the competent person (only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules | 1950 )
10. Details of the item along with identification mark, : Name- Accumulator Tank- 4 nas
If any , which is tested / examined { only for
Certificate issued under Section 28 29 and 31 of
Factories Act, 1948)
11. Details of area /section where confined space is : N.A,
Examined { only for certificate issued under
Section 36 of Factories Act, 1948)
Page 1 of 2
co?]
s
NO
KD ENGINEERING CONSULTANT AND SERVICES



ﬁnef description of the proceduse of test

: Through Visual Examination and Thickness
nd examination

festing through ultrasonic meter along with
Checking of safety valve, pressure gauge and
Connected pipe lines.

f

CERTIFIED COMPEYENT PERSON
{Under the Factories Act.)
Regé No.-CP{O} No-174(G)
DIRECTORATE OF FACYORIES & ROILERS
GOVT. OF ODISHA, BEER

W
N ¥4
(KDECS Er. SOUMYMNTA DAS

Signature of the Competent Person with Date

that the Tests and Examination
ried out in my presence

NCL

ature of Management’s representative
Vith Name and Designation

atiode|

(frﬂ.»‘«un
oM

Judicial

Collecto", .

Dep n Page 2 of 2
collect “"'Mayut bhan} Page 2 of



No. &

KDECS

'REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT
(Prescribed under Rules 55 of the Orissa Foctories Rules, 1950)

Name of occupier {or factory)

Mr Girish Chandra Das

Situation and address of factory

M/s Das Cold Storage
At/Po — Palbani, Baripada
Dist - Mayurbhanj

Qdisha

Name, description and distinctive number of
prossure vessel or plent,

Name: Inlet Pipe Line connected to ammonia receiver tank- |
1D No- DCS/INP/00)

Size: 50 mm dia * 20 mtr {approx)
Location — Outside Machine Room

Name and address of manufacturer and reference to
the test certificate or certificate of competent person.

Data Not Available

| Nature of process in which it is used

For Cold Storage

Particulars of pressure vessel or plant.

a} Date of construction

Data Not Available

b) Thickness of walls

Thickness of Wall as per Manufacturer

Cylindrical Portion | Dished Fnd (A) Dished Fad (i
Not Available Not Available | Not Availzhie

Origina! thickness data not available

¢) Date on which the pressure vessel or plant was
| first taken into use.

Data Not Available

briefly given and examiner should state whether he
has seen the last previous report).

d) Maximum permissible working pressure 15 kg/em?
| recommended by the manufacturer, R
e} Design pressure, il known (the history should be 18 kg/em?

Date of last hvdrostatic test (if any) and pressure
applied o

Previous data Not Available so Recommended for Hydrostatic
Pressure Test

Is the pressure vessel or plant in open, or otherwise
exposed to weather or to damp?

Installed under the shed

What parts (if any) were inaccessible?

Internal inaccessible

Whar examinations and tests were made? {Specify
pressure if hvdrostatic test was carried).

e External Examination: Done

s Interpal Examination: Could not be done

o Hvdrostatic Pressure Test: Not done

» Ulirasonic Thickness Test: Done

Cyiindrica! Portion Dished End{A) Dlshrd_?jns! R

4.1 mm

Condition of pressure vessel or plant (state any
defects materially affecting the maximum
permissible working pressure of the safe working of
the pressure vessel or plant),

External:
» Inlet Pipe Line connected to ammaonia receiver tank is i goor
condition and no external defects found during the examination

Internal: Inaccessible

Are the required fittings or appliances provided in
accordance with the Rules?

All the required fittings/appliances are provided asper rules

— Er. SOUMYARAKTA DAS
KE /CERTIFIED COMPETENT PERSON
{Under the Factories Act.)
Regd. No.-CP{O) No-Fagi5) of 2
DIRECTORATE OF FACTORIES & BOILERS

GOVT. OF ODISHA, BESR
&

KD ENGINEERING CONSULTANT AND ‘W“‘ \<‘5
: (W“‘Lm’ Dep yCoIlectov.Judiciai .

Collectorate, May urbhanj



KDECS

Are all the fittings and appliances properly maintained | Al the fittings and appliances properiy mamtaimed and found in good
and in good condition? Have the pressure settings been | condition during inspection.
checked and vorroeted?

Repaies (if any) required:; and the period within which | « Recommended for Hydrostatic pressurc test as soon as possibls or before
they should be exceuted and any other condition which next thickness test due date.

the person making the examination thinks it necessary to

specify for securing safe working.

Maximum permissible working pressure, calculated from
dimensions and from the thickness and other data
ascertained by the present examination, due allowance
being made for conditions of working if unusual or
exeeptionally severe. (State minimum thickness of walls
mengured doring the examination).

» Lowest Thickness of Cylindrical Portion: 4.1 mm

» Lowest Thickness of Dished End-A-

¢ Lowest Thickness of Dished Fnd-B

» Measured wall thickness of the ¢ lindrical portion 15 sufficient i
sustain the maximum permissible working pressure of 15 Eafem’
with corrosion allowance.

Where repairs affecting the maximum working pressure | Not Applicable

are required, state the working pressure;

n) Before the expiration of period specified mn (14) - p—
b) After the expiration of such period if required repairs | .-

have not been completed. N e
o) Aflter the completion of the required repairs. - —
Other

observatinns.

rtify that on 30.05.2023 the pressure vessels or Plant described above was thoroughly cleaned and ( 50 8s its
ruction permits) made accessible for through examination and for such tests as were necessary for examination

that on the said date. I, thoroughly examined Inlet Pipe Line connected to ammonia receiver tank-1, and that
above is a true report of my examination.

priificate Valid from
30.05.2023 to Dt. 29.11.2023

N Ky
@ Er. SOUM‘%’AO&& TADAS

" CERTIFIED COMPETENT PERSON

{Under the Factories Act.)
%3‘9 / Regd. No.CP(0) No-174(G)
| E RS y
Er. SOUMYAKANTA DAS DIRECTORATE OF FA??QRES & BOILE
+/ CERTIFIED COMPETENT PERSON GOVT. OF ODISHA. ZBSR
tmciﬁg}ﬂ’éi:iﬁffg) Signature of ER § K Das
R CTORIES & BOILERS Qualification :BE(Mech),Chartered Engg
i g Address - KD Engineering Consultant & Services
. OF ODISHA, BBSR M-55 Kapila Prasad,phase-II, Bhimatangi
of Soumvakanta Das Bhubaneswar-751002 ‘
Certificate No -174 (G) Mob-2439809364,94373R663 |

Page)2 of 2

(Y—{LLQ«CW/ 2
KD ENGINEERING CONSULTANT AND SERVICES iz\J

Faprasa ' Deputy Collector, Judicial
fd b -tk - Collectorate, Mayurbhan]



1. Name and address of the Factory

2. Name of the Occupier or Factory Manager
3. Nature of Manufacturing Process

4. Name of the competent person with name of
The institution /agency he belongs to

5. Date (s) of inspection visit of the competent
Person

. Name and designation of the management’s
Representative who was present during tests
And examination by the competent person

. Section (s) Factories Act , 1948 and /or rule(s)
Of Odisha Factories Rules, 1950 under which
Certificate is isaures

Details of the area / department for which the
Structure / building area inspected and examined
By the competent person ( only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules 1930 )

Approved drawing numbers which are referred
By the competent person (only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules, 1950)

- Details of the item along with identification mark,
Ifany , which is tested / examined ( onty for
Certificate issued under Section 28 ,29 and 31 of
Factories Act  1048)

P

KDECS

Annexure-1

SUMMARY OF TESTS AND EXAMINATION BY COMPETENT PERSON

M/s Das Cold Storage
AtPo - Palbani, Baripada
Dist - Mayurbhanj

Odisha

Mr. Girish Chandra Das
Cold Storage

Er Soumyakanta Das
30.065.2023

Mr Kartikeswar Farida (Manager)
Issued in pursuance of sec 31 of the

Factories Act 1948

N.A,

MN.A.

Nare- Inlet Pipe Line connected to
ammonia receiver tank-1

. Details of area /section where confined space is N. A,
Examined { only for certificate issued under
Section 36 of Factories Act, 1948 )
Page 1 of 2
oY/ o) 0-/
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L¢

12. Brief deseription of the procedure of test : Through Visual Examination and Thickness

And examination testing through ultrasonic meter along with
Checking of safety valve, pressure gauge and
Connected pipe lines.

\ /
= Er. souas;;%hm DAS
KDCS CERTIFIED COMPETENT PERSON
(Under the Factories Act.)
Regd. No.-CP{0) No-174(G)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA, BBSR

Signature of the Competent Person with Date

fified that the Tests and Examination
s carried out in mv presence

ed Signafure of Management’s representative
With Name and Designation



Form No. 8

™
-
-3

KDECS

REPORT ON EXAMINATION OF PRESSURE VESSEL OR PLANT

(Prescribed under Rules 56 of the Orissa Factories Rules, 1 950)

_| Nature of process in which it is used

1. Name of occupier (or factory) Mr Girish Chandra Das
2. Situation and address of factory M/s Das Cold Storage
At/Po - Palbani, Baripada
Dist - Mayurbhani
_ _ QOdisha
3. Name, description and distinctive number of Name: Outlet Pipe Line connected to ammonia receiver tank -
pressure vessel or plant, D No- DCS/OLP/CO!
j Size: 50 mm dia » 20 mtr {apnrox)
_ Location ~ Qutside Machine Keom
4. Name and addeess of manufacturer and reference to | Data Not Available
the test certificate or certificate of competert person. R
q

TFor Cold Storage

_ Particulars of pressure vessel or plant,

2) Date of construction

Diata Not Available

IR .

b) Thickness of walls

Thickness of Wall as per Manufacturer

Cylindrical Portion | Dished End (A) | Dished End (B
Not Available Not Availabie Not Availabie

Original thickness data not available

¢) Date on which the pressure vessel or plant was
| first taken into use.

Data Not Available

briefly given and examiner should state whether he
has seen the last previous report).

d) Maximum permissible working pressure 15 kgiem?
recommended by the manufacturer s i
&} Dresign presaure, if known {the history should be 18 kg/em?

accordance with the Rules?

7. Date of last hydrostatic test (if any} and pressure Previous data Not Available so Recommended for Hydrosizine
L applied. Pressure Test. B
8. Is the pressure vessel or plant in open, or otherwise | Installed under ihe shed
exposed to weather or to damp? Sp—
4. What parts (if any) were inaccessible? Internal inaccessible -
10. What examinations and tests were made? (Specify » External Examination: Done
pressure if hydrostatic test was carried). e Internal Examination: Could not be dene
¢ Hydrostatic Pressure Test: Not done .
e Ultrasonic Thickness Test: Done
Cylindrical Portion Dished End(A) | Dished l';n_g_f {5
4.3 mm | B o
11 Condition of pressure vessel or plant (state any External;
defects materially affecting the maximum » outlet Pipe Line connected to ammonia receiver tank 1s in pox
permissible working pressure of the safe working of condition and no external defects found during the examination
the pressure vessel or plant). | )
Internal: Inaccessible o
|12, Are the required fittings or appliances provided in All the required fittings/appliances are providqg as perfules

b

— Er. SOUMYAKANTA DAS
JVEMI JCERTIFIED COMPETENT PERSTN
{Under the Factoriespagl) 1 of 2
Regd. No.-CP{O) No-1 74{G) =
DIRECTORATE OF FACTORIES & BORLT™-

KD ENGINEERING CONSULTANT AND ﬂﬁﬁw.@m HA 83688

Lid TGN

A i Deputy Collector, Judicial

Collectorate, Mayurbhanj




KDECS

Are all the fittings and appliances properly maintained | All the fittings and appliances properly maintamed and found 1 good
and in good condition? Have the pressure seltings been | condition during inspection.

checked and corrected? R o o
Repairs (if any) required; and the pericd within which | « Recommended for Hydrostatic pressurs test as soos as possible or hefar
they should be execnted and any other condition which next thickness test due date.

the person making the examination thinks it necessary to
speeify for seeuring safe working.

Maximum permissible working pressure. caleulated from
dimengions and from the thickness and other data
ascertained by the present examination. due allowance
being made for conditions of working 1if unusual or
exceplionally severe. (State minimum thickness of walls
measured during the examnation).

Lowgst Thickness of Cyvlindrical Portion: 4.3 mm

Lowest Thickness of Dished End-A.

Lowest Thickness of Dished End-B.

Mensured wall thickness of the cyvlindrical portion 15 sufficient 1o
sustain the maximum permissible working pressure of 13 Kglem™with
corrosion allowance.
Where repairs affecting the maximum working pressure | Not Applicable

are required, state the working pressure;
a) Belore the expiration of period specified in (14) -
b) After the expiration of such period if required repairs | --
have not been completed.
¢) After the completion of the required repairs. --
Other
ohaervations.

* & @ 3

1 certify that on 30.05.2023 ths pressure vessels or Plant described above was thoroughly cleaned and (so as its
construction permits) made accessible for through examination and for such tests as were necessary for examination and
that on the said date 1, thoroughly examined Outlet Pipe Line connected to ammonia receiver tank-1, and that the
above is a true report of my examination.

Certificate Valid from
Dt, 30.05,2023 to Dt 29.11,2023

. SOUMYAKANTA DAS
KDECS, (ﬁi&fim COMPETENT PERSOH

/ the Factories Act.)
{Under the ‘
/ Regd No-CPOINGATAE)
, Er. SOUMYAKANTA DAS DIRECTORATE OF FACTORIES & BOIL
) CERTIFIED COMPETENT PERSCN GOVT. OF ODISHA, BBSR

{Under the Factories Act.)

: i Das

: 416 Signature of ER § K
Reg{i' Naffé%?;a;;ggég’%s & BOILERS Qualification ‘BE(Mech),Chartered Engg .
- DIRECTOR = Address:- KD Engineering Consultant & Services
- GOVT. OF ODISHA, BBBK M-55 Kapila Prasad,phase-11, Bhimatang:

i -751002

Sign of Soumyakanta Das Bhubaneswar-7° . '
Certificate No -174 () Mob-9435809364,943738663 1
Page 2 of' 2

R W N
KD ENGINEERING CONSULTANT AND SR\ @ >
Vo M55, Kapilaprasad 'hase © e \ _
o :'aa;4_'_;qg{§§;silz_h:g-._z; e e Dep Collector, Judicial

Collectorate, Mayurbhanj



I.

Name and address of the Factory

Ry

KDECS

Apnexure-1

M/s Das Cold Storage
At/Po - Palbani, Baripada
Dist - Mayurbhan]

Odisha
2. Name of the Occupier or Factory Manager Mr. Girish Chandra Das
3. Nature of Manufacturing Process : Cold Storage
4. Name of the competent person with name of Er Soumyakanta Das
The institution /agency he belangs to
5. Date (s) of inspection visit of the competet ¢ 30.05.2023
Person
6. Name and designation of the management’s Mr Kartikeswar Parida (Manager)
Representative who was present during tests
And examination by the competent person
7. Section {s) Factories Act, 1948 and /or rule(s) Issued in pursuance of see 31 of the
Of Qdisha Factories Rules, 1950 under which Factories Act 1948
Certificate is issues
8. Details of the area / department for which the N.A.
Structure / building area inspected and examined
By the competent person ( only for stability
Certificate issued under Rule 3A of Odisha
Factories Rules ,1950)
9. Approved drawing numbers which are referred N.A.
By the competent person (only for stability
Certificate issued under Rule 3 A of Odisha
Factories Rules, 1950)
18, Details of the item along with identification marl Name- Outlet Pipe Line connected to

11

If any , which is tested / examined ( only for

Certificate izsued under Section 28 2% and 31 of

Factories Act, 1948 )

Details of area /section where confined space is
Examined { only for certificate issued under
Section 36 of Factories Act, 1948)

KD ENGINEERING CONSULTANT AND SERVICES

i S

ammonia receiver tank-1

=
s

Page 1 of 2
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Deputy Collector, Judicial
Collectorate, Mayurbhan)
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12. Brief description of the procedure of test : Through Visual Examination and Thickness
And examination testing through ultrasonic meter along with
Checking of safety valve, pressure gange and
Connected pipe Jines.

Er SOUMY rfm DAS
GﬁRTiFiED COMPETENT PERSON
{Under the Factories Act.)

Regd. No.-CP(O) No-174(G)
DIRECTORATE OF FACTORIES & BOILERS
GOVT. OF ODISHA. BRSR

Signature of the Competent Person with Pate

Certified that the Tests and Examination
Was carried out in my presence

m‘—""'-’-‘--—

Dated Signature of Management’s representative
With Name and Designation

_ atiobed|
OB

?cto\’- J“di:ia‘ Page 2 of 2
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(lss.sed in purwaﬂca tarf Sec Ztca) of the Factories Act, 1948

The Director of Factories & Boilers, Odisha, in exercise of the powers conferred under
Sec.2 (ca) of the Factories Act and Rules made thereunder, hereby : :

Recognise * to SRI SOUMYAKANTA DAS, QUALIFICATION:- BE. {MECHANICAL),

D.0.B - 27.051978 represented by ** M/S. K.D. ENGINEERING CONSULTANT AND

SERVICES, PLOT NO. M-55, KAPILAPRASAD, PHASE-2, BHIMTANGI!, BHUBANESWAR

to be a competent person for the purpose of carrying out test, examination, inspection and

cerlification under Section 28, 29 & 31 (including permission for tastjng of A,mmcma
Recelvers and Hazardous Pipelines)

thereunder subjact to the conditions mentioned overtea¥ The Jurisdmhon exsenés all over
Odisha,

This certificate is valid ffromQA ? ate ( 1 {} Al ek |

@Q;sﬂa‘_ Bhi
Revalidation Details

Szgnatme of auﬁwrity

'99\ 09-2022 OI- 09 2023

O——

¥

sae

Name of the institution

Name of the Competent Person

a) Buildings  b) Hoists ¢) Lifts d) Chains &) Lifting Machines
f) Repes g) Liffing Tackles  h) Pressure Plants i) Ventilation System

j) Confined Space k) Plants & Equipment of dangerous process as applicable

(\}(U-MW PIT.O

=
cto'r. Judicial

Deoptr
Collectorate, May urbhanj
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This
iy

i)

vy

certificate is issued subject to the conditions stipulated hereunder -

Tests examinations and inspections shall be carried out in accordance with the
provisions of the Act and the Rules made thereunder and that prescribed in
National Standard.

Tests, examinations and inspections shall be carried out under direct
supervision of the Competent Person or by a person so authoriced by an
institution recognised to be a Competent Person.

The certificate of competency issued in favour of & person shall stand cancelled
if the person leaves the organisation mentioned in this application.

The institution recognised as a Competent Person shall keep the Director

informed of the names, designations and qualifications of the persons
authorised by it to carry out tests, examination and inspections.

The Competent Person should be physically present at the time of testing and
examination.

Racords of daily work done should be maintained in a log back incorporating
therein the details regarcing the data, the work done, cbservations mazde,
directives given ete.

Copies of examination certificate in all cases where defects are noticed and
repairs are ordered or any conditions imposed on its use are to be marked to
the Asst. Director of Factories concerned.

Application for renewal of certificate along with a brief account of work done
during the period of validity of the certificate may be made at least one month
vefore the certificate expires,

This recognition is subject to constant review and liable to be cancelled in case
found induiged in grievous offence / notice on misrepresentation of credential
and other deficiencies if any.



4 7 .
3.‘\{. Kamesh _':Kunw't gupta
| ibaaC ompetent Person under Riile 3A of Odisha

Factones Rules 18950
R " Factones & Bolers Govt of Odisha

FORM NO-1-A

CERTIFICATE OF STABILITY

NAME OF THE FACTORY
TOWN *
DISTRICT
AT
PO
DISTRICT
5. NAME OF THE OCCUPIER OF
THE FACTORY

6. NAME OF THE MANUFACTURING
- PROCESS

7. NUMBER OF FLOOR ON WHICH
WORKERS WILL BE EMPLOYED

W

I certificate that | have inspected the building plan of M/S DAS COLD STORAGE and examined the
various parts including the foundation with special reference to the machinery , plant etc . that have
been installed . | am of the opinion that the building / buildings which has/ have been constructed /
reconstructed / extended take into are/ were in accordance with plan maintained above that |
structurally sound & that their stability will not be endangered by its/ their use as fac

cold storage.

NAME OF THE COMPETENT PERSON
QUALIFICATION

ADDRESS

DATE OF ISSUE:-

: BARIPADA

: SRIPADGAN!

: SRIPADGAN

: BARIPADA

: MR. GIRISH CHANDRA DAS
: COLD STORAGE

: AS PER DRAWINGS

- M/S DAS COLD STORAGE
: BARIPADA

a w

\ &a e
RAMESH KUMAR GUPTA
B.SC ENGG (CIVilL})
REGD NO-M/123237/6
CERTIFIED COMPETENT
PERSON UNDER RULE 3A OF ODISHA
FACTORIES RULES.1950
FROM THE DIRECTORATE OF
FACTORIES & BOILERS, ODISHA

O.T.ROAD RAJA BAGICHA, BALASORE {ODISHA)

18/01/2021

Balasore Office.
vanruanpada Proof Road Balasore 756001 (Odisha)
P 067822621100 DGTBD 262119 Mob 9437003808

[ man all rkgidrediiman com all bbsrigmai com

~ ALPHA CONSULTANCY SERVICES

{An ISO 8001-2015 Certified)
ENGINEERS ARCHITE

Website www alphatechbharat com

|
|
E

CTS PLANNERS VALUERS |
Bhubaneswar Office %
x

Uit 6 Plot No - 5556 Behind Maa Shant Hospdal BBSR ':!;3;‘9
Ph 0674-2505434 2565311 Mob 9861396393 9437003808
£-mail  atl bbse@gmail com atl_rkgdrediffmail com

RIS O

st |
Deputy Collector, Judicial
Collectorate, Mayurbhanj

et



‘,. Annexure-1

SUMMERY OF TESTS AND EXAMINATON BY COMPETENT PERSON

1. Name and address of factory M- Sy PaAEN)
PSS - Zraipaaa CoA"y,

2. Name of the occupier and factory manager = Dy - Ak €~ BT

o B
o Catvns =l

3. Name of manufacturing process - c:q\ A AR AfEse M - ¢ pais

4. Name of competent person with name of the institution/

. Yurweey Gxpie
Agency he belongs to o IRawred o

5. Date (s) of inspection visit of the competent person - (o lé‘ |2

6. Name and designation of management’s representative e R ’Fq"es{c?t &
Who was present during tests and examination by the - a )
Competent person C e ¥

7. Section (s) of factories Act, 1958 and / or Rule (s) of Odisha - Teu'c A 94 QN

Factories rules, 1958 under which certificate is issued Qe aqarnTRA\R 7 /550
8. Details of area / department for which the structure / -

Building are inspected and examined by the competent g

Person

{only for stability certificates issued under rule 3A of Odisha
Factories rule, 1950)

9. Approved drawing numbers which are referred to by the
Competent person
{Only for stability certificate issued under Rule 3A of Odisha
Factories Rules, 1950 )

"

10. Details of item along with identification mark , if any, which :
is tested/examined
{ only for certificate issued under section 28,29 and 31 of
Factories Rules, 1948)

11. Details of the area/ section where confined space is examined :- -
{only for certificate issued under section 36 of Factories Act,
1948)

12. Brief description of the procedure of test and examination o . )
b o o AT
% ea™\ < eRy

Certified that the Test and Examination Signature of competent person with Date
Was carried out in my presence )
mr}eqwaﬁ re W ?0

Dated srgnatu e of Manage:ncadgerey
With Name and Designag

o
swaicial

peputy Collectol:

Mayurbhan)

IRS g e G L R

i 2
)

e\ TN A gumndletm

|
|
i




DAY (O 1. 05 1. 30)8

- CERTIFICATE OF RECOGNITION AS COMPETENT PERSON

L & “ e
HEEued m persunnce of Sec 2 (ca) of the (actones Act 1648
Fhe s o _
" wr L ds“ﬂ of Fan fonmog alyd ﬁﬁ“ﬁig,(m W oxercise of the [)(.MI.‘!!H‘.UH'E&“M e
) e Srea) o the Factones A

%

Land Rules made thereunder hereby
2tze. Avapesh Kamay Gepia
Sinemesty 37 O '

3 Y ’ J . # " » f) . ; s
P Load Pakice Line Sagtose Babsok

R INde

el
ey 1! ":" o

G e, T . Sy ; . "
WS A0 Q01900 BSe fandinearin) (ornl
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This certificate is issued subjoct to the conditions stipulated hereunder
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TPNODL
TP NORTNERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Government Joint Venture)
Registered & Corporate Office Januganj, Remuna Golei, Balasore- 756019, Odisha, India

PAYMENT RECEIPT
SC NO. : 124000000069 Bill Month: March - 2023 Date: 06-Aprl-2023
Receipt No.: 33331705042304040002 Category: HT-AAIND
Division: BED BARIPADA Sub Div : SDO RURAL Section: ESO

CHHANCHA
Received with thanks from : DAS COLD STORAGE,
Amount(in figure) : 1,49,566.00
Amount(ln words) : (Rupees One Lakh Forty Nine Thousand Five Hundred and Sixty Six Only)
Payment Mode : Cash

Amount Received Towards : ELECTRICITY CHARGES

Cheque/DD Details : (Payments through Cheque/ DD is subject to realization)
Cheque/DD No. : Cheque/DD Amount :
Date : - Bank :
Received By : binapanim
This is a computer generated receipt, so signature is not required.
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Collectorate, Mayurbhani
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Bilf tssue Date NUASN2 1 ii%;
.

Bill Basis AT LA fffé"(' :
Last Bill lssue Date (1047, A
Bill Month 202%04 i
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Pownr ON Hour

TR D AG u()
”‘1‘!?[?.\ TUAL ACTITIES

f)(l

(KR RBillable Demand KVA 165 006G
t6h KvA « Meter S1 No NSCO154
1KY Col Meter No
NO Bill Periog 010422621
NO H 360412023
01/G1/2000 I Bl Days/Months 30/1 HGO0
292,354 33 ‘;’ Load Factor 00000

. HT || Meler Reading ACTURL MF 7T 1
Active || Main Meter Mf 400.00
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Py nent 7 a8 Gurs! Gy 3 » DHR) Dy A AN Iy
Lwn'lwudlhhnm—r"md"m Camtraptonn L1
T# Narthesn Quing Disktibulien | imoies by puttng Payve Account N
TPNODLXKRLRXYAXAXL (Wheis XXRAXKXARRAX deroiny yons 4 it Combumer Aciourt Aumbar | e Eaxnpm | Congumer
Acveunt ne in 1243673101 than Fayss Accoust Ho weuid be TPAODL 173456791107 § 8¢ Code (10 iyt 5 TBECEMIT Yo
Can ane pay thipugh Payre P {

870 e appicabis § £1S Upten \ Dalnwse .u\wwm JERa——
+ L P ) LS 7 Ll 0 TS R § ety o at Bt g B o
e s oL iaian Lo FY 17122 FCS shall be mvied Besed un coseor

e nlibtadt

1912/ 1800 345 6718

www tpnodi.com

Reid

VTA PUWE

B

00llect

Depu y
Collectorate, Mayurb

oY, Judicial

hanj




TPNODL
NORTHERN ODISHA DISTRIBUTION LIMITED

A §;§§;;g3 Errpgups a Cywligdin Geveprrmmard boundt Veoturs)
srimid & Conporate Ofice  Janugan) Bemuns Goie Balasors 78R0G Oaha inefia
PAYMENT RECEWPT

True Loty aﬂeﬂu‘
)
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Coliectorate, Mayurbhanj



TPNODL
TP NORTNERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Government Joint Venture)
Registered & Corporate Office Januganj, Remuna Golei, Balasore- 756019, Odisha, India

PAYMENT RECEIPT
SC NO. : 124000000069 Bill Month: April - 2023 Date: 06-May-2023
Receipt No.: 33331704062304040003 Category: HT-AAIND
Division: BED BARIPADA Sub Div : SDO RURAL Section: ESO

CHHANCHA
Received with thanks from : DAS COLD STORAGE,
Amount(In figure) : 91965.00
Amount(in words) : (Rupees Ninety One Thousand Nine Hundred and Sixty Five Only)
Payment Mode : Cash

Amount Received Towards : ELECTRICITY CHARGES

Cheque/DD Details : (Payments through Cheque/ DD is subject to realization)
Cheque/DD No. : Cheque/DD Amount :
Date : - Bank :
Received By : binapanim
This is a computer generated receipt, so signature is not required.
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Dopﬂ Collector, Judicia!

Collactorate, Mayurbhan)



]

EmAANARARS

e DAL

COUD STORME

BILL OF SUPPLY FOR ELECTRICITY

Detaiis OO SRUGIRIGH CHANDRA DAS

FALBAN BAKIPADA
ESNCODE O

Frrnit bt 1 Ahbie ok W ol v

Boblis No BAITHIT AR

BED BARIPADA

SDO RURAL

Cond LhirtalCina

DY Mo
Fole No
SRU No
.‘@E*iw Sequence
rgaraton Type
Lonteciion Type

Tandl

\

Category Type

i tthiad Detien sl

Supply Voltage
Own Translormar
LD Caemplion
Date of Connection

Secunly Deposit
Metering Side

Corcismpr Statye

Rebate Date !’W\'\&’m.’ g

Due Date ORIORI0. Y
Consymer Ale N §2A0RNNNRA
Consumer ID N2BIN00729

Oid Consumer No.

Bill Number 5210000062 31089306
Bill Issue Date 01/06/2023

Bill Basls ACTUAL

Last Bill tesue Date 0140512021

Bill Month 2023105

i’w F aclor
Power ON Hour 744

ALLIED AGHTY.
INDUSTRIAL ACTIVITIES

HT Bdiable Demand-KVA 165 000
165 KvA Maled O No HOCSHan1s
1T HRY }l Col Metar No
NO | Bill Period 01/0%/2023 -
NO il 31/05/2023
01:‘0112000 Bidl Days/Months 3171 6000
- Puraseny “ Load Faclor 0 0000
HT Meter Reading ACTUAL METER
Artnen Muin Matar MF AN O
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eading Datsiis
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AT

o
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Aﬂi?ﬁé

020032

‘EW Charges T, Sundry Adjmmﬂm
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2. intorast on SD{After TO8)

a1 Green Tarift Promium{GTR) 0.6013 Total Currant BHIAR Adjfinst)

|b_incentive on TOD -1.706.40{ 4. Rebate Allowable ) o
‘¢ Demand Charge | MIAFC 825000 | Prompt Payment+Rural+Special Rebate 728 66 |
(8. Overdrawal penally 0.00000 | 5. Net Current payment after Rebate 5855266 |
Te Ponaity bor Fall in PF 0% N0AT  Digital Payment Rahata OO0
i1 Powes Factor inceative 0.00 {6 Nt Current payment after Dighal o S6.557 65
‘g Colony KvaM charge 0.0017. Cross Subsidy Charges ' 10
“h.Load Facior Rebate/ Spacial Discount 0.00/0.00 8. Disputed Amount B

'i. Elactricity Charge 71.715.60 |9 Last Rebate Allowed
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TPNODL
TP NORTHERN ODISHA DISTRIBUTION LIMITED
{A Tata Power & Odisha Government Joint Venture)

Registered & Corporate Office: Januganj, Remuna Golei, Balasore - 756019, Odisha_ india
PAYMENT RECEIPT
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Deputy Collector, Judicia!

Collectorate, Mayurbhanj



TPNODL
TP NORTNERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Government Joint Venture)
Registered & Corporate Office Januganj, Remuna Golei, Balasore- 756019, Odisha, India

PAYMENT RECEIPT
SC NO. : 124000000069 Bill Month: May - 2023 Date: 05-Jun-2023
Receipt No.: 33331705062304040001 Category: HT-AAIND
Division: BED BARIPADA Sub Div : SDO RURAL Section: ESO

CHHANCHA
Received with thanks from : DAS COLD STORAGE,
Amount(in figure) : 59552.00
Amount(in words) : (Rupees Fifty Nine Thousand Five Hundred and Fifty Two Only)
Payment Mode : Cash

Amount Received Towards : ELECTRICITY CHARGES

Cheque/DD Details : (Payments through Cheque/ DD is subject to realization)
Cheque/DD No. : Cheque/DD Amount :
Date : - Bank :
Received By : binapanim
This is a computer generated receipt, so signature is not required.

SR>
Deputy Collector, Judicial

Collectorate, Mayurbhan)
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DAS COuD STORAGE

BILL OF SUPPLY FOR ELECTRICITY

CAO-SRIGIRISH HANDIRA DAS

FALHAN: BAKIPADA

PINCODE 0

Email id

Mobile No Y437047441

BED BARIPADA

Sub-Devison
Dechion
DY No
mWN(}

U No

DO RURAL
ES0 CHHANCHA

Organzation Type
Connerton Type

' abhisekh@gmat com

T arlﬂf ;;[')fy

Category Type
Contract Demandg

| Supply Voliaye
Own Transformer
LD Cxemption
Data of Connection
Security Daposit
Metering Sude
Consumer Status

i Robate Date
i Due Date
| Conmiimer Ale Nn
Consumer ID
Otd Consumer No

TN
HVYOT 1202 3
12400000 it
HARI00279

Bill Number 5210000072 31016805
Bill lssue Date 0VOTI202)

Bill Basis ACTUAL

Last 8ill lexue Date 0110612021

Bill Month 2023106

ALLIED ATHD.

Powaer Faclor 0 9
INDUSTRIAL ACTIVITIES || pocver ON Hout 720

HT Billable Demand-KVA 165 000
165 KVA {| Meter SI No NSCO4514
11 Kv [ Col Mater Mo
NO | | Bl Period 010672023
NG 30/06/2023
0110172000 I | Bitt DaysiMonths 30/1 0000
292,354 33 Load Factor 0 0000
HT Metar Reading ACTUAL METER
Aclve Main Meler MF 400 00

315 KVA

ALk

Rﬂ e

74.279.00 74,980 00

1. Sundry Adjustment{B)

i Shah 1 KVAH 2745, 300 62,244 00 Debit T T
Credit
2. Intorast on SD{Afor TOS) P o

"2 1 Grosn Tartf Premium(GTP) T0G[3 Total Current Sili{AR Adiﬂns‘s,m i i T yaniaar
‘b incantive on 10D ' 1674 40| 4. Rebata Allowable T I

'c Demand Charge / MMFC 8250 00 | Prompt Payment+Rural+Special Rebate -
[d Ovordrawal penalty “G.00000 |5, Net Current payment after Rebate

8. F‘Enﬂ&g far Fall in PF 0% 600 Digital Payment Rebate

' Power Factsr Incentive 0.0G |8 Net Current paymant after Digital B

‘g Colony KvaH charge 0.60 7. Cross Subsidy Charges )

| 1. Load Factor Rebatel Special Discount (.00 /000 |8, Disputed Amount L

' Electricity Charge £6,679 60 |9, Last Rebats Aliowed

iaw-&gm;

'] Eloctricity Duty {8%)

" Whetar Rent

0. ASD Claimed
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n Tax Collection at Source
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TPNODL

TP NORTHERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Governmen! Joint Venture

Raegistered & Corporate Office Janugan) Remuna Goler, Balasore - 756019, Odisha. India

PAYMENT RECEIPT
&C No.: 124000000069 BIN Month : June - 2023 Date : 05 0i-2023
Receipt No-r 33331705072304040003 Category : HT-AAIND
Division : BED BARIPADA Sub Div : SDO RURAL Sostien : ER0
CHHANCHA

Received with thanks from : DAS COLD STORAGE,

Amount (In figure) : 74279.00
Amount (in words} : ( Rupees Seventy Four Thousand Two Hundred and Seventy Nine Only)

Paymant Mode : Cash
Amount Recelvad Towards ;: ELECTRICITY CHARGES

Cheque/ DD Details : (Payments through Cheque / DD is subject to realization)
Cheque/ DD No : Cheque / DD Amount :
Bank :

Date : ~
Received By : binapanim
This is 8 computer generated receipt, so signature is not required.
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o ﬁ LT T _ BiLL OF SUPPLY Ft)ﬁ ELECTR!CETY
Loorvsnele Mo DAL COLD g“;m_" ..... Dm . m o4
Address Detaiis TSR GIRISH CHANDRA DAS - ?::3::-: Al No T?::fwir‘)-i;wn
HALIAG BaurALS ' Consumer ID 11261000229
PINCODE 0 | old €  No
Bill Number §21000008271207600
Ermail i Bili Issue Date 01/08/2023
al abhmekh@grad com Bill Basis ACTUAL
. e Sl

anfl Calego UED AGRO Factor 0 9306
Prviser EREREIEADS L FN%:JSTRIAL ACTIVITIES ppmmm ON Hour 744
Sub-Drersaon SDO RURAL Category Type HT Bilable Demand-KVA 165 000
rechion bS50 CHHANCHA Contract Uemand 165 KVA Melar 51 No NSCH4514
OT Mo Supply Voliage 1KY Col Meler No
Pole No (anwl?ransfomr NO [| Bill Pariod 01/07/2023
kil ED Cxemption NO ! 31147/2023
Walking Sequence Date of Connaclion 01/01/2000 Bill Days/iMonths 31/1 0000 i
Ormganaabon Type Sacurdy Deposi 292,354 33 Load Factor 0 0000 :
Connmchon Type Metenng Side HT Matar Reading ACTUAL METER
Consumar Status Actve Mam Metar MF 400 00 :
Transformer Rating J15KVA I B {

74.954.005

n o . current Bill Details
a_Energy Charges "380.00 | 1. Bill Rev Adi(B)

[ Sh 1 KVAH 204600 300 6133000 Debil
Cradi
2 interost on SO(ARer TDS)

"a 7 Groon Tarift Premium({GTP) T 500 3 Total Current BIHAR Adinst) ! FA054 10

Incentive on 100 ' 1607 60(4. Rebate Allowable | - ]

| Damand Charge | MMFC ” 8.250 00 | Prompt Payment+Rural+Special Rebate | T emT
3 Overdrawal penaity 0.00000 | 5. Nt Current payment after Rebate ! 7336147
@ Panaity for Fail in PF 0% 0001  Digital Payment Rebate j 6n
'§ Power Factor Incentive .00 |6 Net Current payment after Digital ; T80 47
‘g Colony KvaH charge 0.60 7. Cross Subsidy Charges HE0 |
"h Load Factor Rebatel Specis| Discount T6670.00 |6 Disputed Amount 1 T
T Eluctricity Charge T 68,022 40 |9, Last Rebats Allowed T 1

{adrecedendigeh) _ 1 -

| Electrichy Duty (8%) 478179
[ theter Toond 100000
| Customer Service Lhargs 250.00 god 3
m R1 Surcharge o DD e e oo & b e oo $ v dln 4 sororeirne m‘ﬁf'.i'::"? :H";I"Tflfw
'n Tax (‘a!i&cﬁnn at Source T B 111 Fignastirng v sgbspho ottt s duchese o i e PR

4,2}5-1 149
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TPNODL

TP NORTHERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Government Joint Venture)
Registered & Corporate Office Januganj. Remuna Gotel Balasore - 756019, Odisha, india

PAYMENT RECEIPT

SC Mot 124000000069 Bill Month @ July - 2023 Date : 04- Aug- 2023
Receipt No.: 33331704082304040002 Category : HT-AAIND

Section : €50
Divislon : BED BARIPADA Sub Div : SDO RURAL CHHANCHA

Received with thanks from : DAS COLD STORAGE,

Amount (In figure) : 73361.00
m(hwﬁ)x(%w%mdemuﬁuWMSMvmW)
Paymaeant Mode : Cash

Amount Received Towards : ELECTRICITY CHARGES

Mwm:(mmmmomuuwummwmmum)
Cheque/DD No ! Chegque / DD Amount :
Date : - Bank *

Recelved By : binapanim
mbbam«gmmm.wmmknumm
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Address Dotaig

DAS COLD STORAGE

BILL OF SUPPLY FOR ELECTRICITY

CAOSRIGIRISH ¢ HANDRA DAS

FALBAN BAHIPALA

PINCODE 0
¥ b i abhisekhiRgmad com
Mobite No 3437037448

BED BARIPADA

SDO RURAL

ESO CHHANCHA
DT Mo

Bole No

MRU No

Walking Sequence
Crgamrabon Yype
Connection Type

Tariff \;Rfi?y

Category Type

| Contract Demand
Supsdy Vottngs
Own Transformer
LD Examplion
Date of Connection
Securiy Deposit
Metenng Side
Consumer Status
Transformer Rating

| Rebate Date  0R02023

i Dun Date 02021
Consumer Alr Nn 1 24000 G

: Consumer iD V261000229

| Old Consumer No
8ill Number 521000009231324539
Bill issue Date 01/09/2023
Bill Basis ACTUAL

| Last Bill lssue Date  01/08/2023

| Bill Month

2023/08

ALLIED AGRO) Powns Factor ) 5955
INDUSTRIAL ACTIVITIES Powet ON Hour 744

HY Bilable Demand-KVA 165 000

165 KVA Meter S No NSCB4514

11 Ry Col Mater No

NO Bilt Pariod

NO

01/01/2000 Bill Days/Manths 00

292354 33 Load Factor

HT Meler Reading ALTUAL METER

Aclive Main Metar MF 400 00

5 KVA

Mg

TR 63 2 dobeon] GG 18,044 tienn)
oo o000
0 R N W @ Ve G o
0 1744 Y e
Bad 1 Siot 2 ot ! Sak 2 o
LR T N Y RELT
505850 | 347 080 3 2800 130
0 {0 (00

a7 5&.&3

‘s Emrgy chargea

St 1 - KVAH 190Tg

300 55916 00

i

2. tntarost on SD{ARer TOS)

2 1 Groan Yariff Promium(GTP) 0.00 13 Totai Current BIfi{Aft Adj/inst)
b incentiva on TOD -1,651 20| 4. Rebata Allowabie o
‘¢ Damand Chargs | MMFC 826000 | Prompt Payment+Rural+Special Rebate B -
a Cwerdrawal ponalty 0.00000 |5, Net Current payment after Rebate

&. Penally for Fall in PF 0% 0.00 Digital Payment Rebate .
1 Power Eactor incentive 0010 | 8 Net Current payment after Digital |
| g Colony KvaM charge 0.00|7. Cross Subsily Charges
[h.Load Factor Rebate/ Special Discount 0007 (.00 |8 Disputed Amount [
T Eloctricity Charge 66,514 BO |9 Last Rebaie Allowed |
{abecedeetrgen) 18, ASD Claimed
| Electricity Duty {8%) 4661 18 -

A GRSV, i A IRyl 08 8 himin WA S aseE < SN AL B i

wws&' u\nl.-. AN AT L Chequaens el o W Do Seend © tero of T Nartern Diibare Detdeten L3

| Customer Sarvice Chargs

1,000 00
250.00
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FTPH O, et 1R Dommarnar ASee Seenier i S Doomm 1 oeanane
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‘tn. R1 Surcharge
n. Tax Colioction at Source

0.00
008
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TPNODL
TP NORTHERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Diitiahg Garpdonrrpnt bt ot e

Fovcpinterend & (¢ rporate Cen  Sanogan Remong Cobe Balaeers  THBROTE Twsaba b

PAYMENT RECEIPT

B Mo, | FAOOMNOOR B Manth | Aogust - 3021 Date : G4 Sep 20T
Receipt Me.: 3331 70409 2104040002 Categeory | HT-AAIND
Division © BE0 RARTPA A Sub By © 500 RURAT sl L
Recetved with thanks from @ DAS COLD STORAGE .

Amourt (in figure) @ 71748 00

Ameunt (In worda) @ ( Qupess Seventy One Thausand Sever Hundred and Forty Bight Onk )
Paymant Mode 1 {ash

Amount Recelved Towards ! ELECTRICITY CHARGES

a
Chagque/ 0D Detalls : (Payments through Cheque / DD is subject to resiization)
Cheque/ DD No Cheque / DO Amount
Date Bank
Recalved 1 raDAn M
This & 8 computer generated receipt, 50 signature is not required. "
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124000000089

Consumer Name VAR COH D STORAGE " Robate Date e 13
{0 p0)
Addreas Details OV SREGIRISH CHANDRA DAS Due Date 08/10/2023
PALRANT BARIPADA Consumer A/c No 1 24000000069
PINCOOE 0 Consumer ID 11261000229
| Oid Consumer No
Bill Number H210000102314928483
Emat i abivsekn@amai com BilBesn  ACTUAL
Mobile No G41703T446 ! Last Bill Issue Date O1f09!?523
) o i Bill Manlh 2023/09

. Area Dotalls i : i bcnn&ctlc 1 Dotalls Supply and Meter Dot
Division BED BARIPADA | Tanfl Catagory ALLIED AGRO) Power | actor T 0 048Y
. { ‘MDUSI‘RIM ACTIVITIES | Power ON Hour 720
;“;d WISHON SDO RURAL || Category Type HT | Billable Demand KVA 155 000
T“ -H;Dn £SO CHHANCHA || Contract Demand 165 KVA Meter 51 No NS(84514
:‘3; ; || Supply Voltage 11 KV Col Meter No
M‘ﬁ“ S Own Transformer NO Bill Period 01/09/2023
" : No ; ED Exemption NO 30/06/2023
A_j*’ ng bequfﬂce {1 Date of Connection 01/01/2000 Bili Days/Months 3071 0000
Urganization Type || Security Deposit 2.92.354 33 Load Factor 00000

. Lonnection Type || Metering Side HT Meter Reading ACTUAL METER
{| Consumer Status Active Main Meter MF 400 00
5 Transformer Rating 315 KVA Meter Rent Count 28/80

g Details 3 s Liuu Date:

Hiet-1
48 2150
4§ 7800

0 0000
758 6550 63 1450
788 1850 69 2080

©0000] 08900 |
01224 71208 Y i : |
149 3400 ;
60700 ‘
Rebate(Rs.) Cr. Bundry AdjtA} t Arioar ! Net m;m« Ampunt
Before Rbt. DUL{Rs. ) After Rbt Dt{Ra.}
| 70,678.00
|a. Energy Charges 58,200 00 | 1. Bill Rev Adj(B)
- Siab 1 - KVAH 194008 30C  58.200.00 Debit
i Credit
a 2. Interest on SD{Afer TDS) T 000 .
{ Grean Tanfl Premium(GTP) 000 | 3. Total Current Bill(Aft Adjfinst) 70.677 25 |
ib. incentive on TOD 1,554 40 4. Rebate Aliowable |
[¢. Demand Charge | MMEC 5.250 00 | Prompt Payment+Rural+Special Rebate
d. Overdrawal penalty 0 00000 |5, Net Current paymaent after Rebate
e. Penalty for Fall in PF 0% 000 DigHal Payment Rebate o +‘_ !
f Power Factor incentive 000 {6.Net Current payment after Digital i
'y Colony Kvah charge 000 |7. Cross Subsidy Charges | |
h Load Factor Rebate/ Special Discount 000/00C |8 Disputed Amount S
i Electncny Charge 4 895 50 | 0. Last Rebate Allowad i
ng. ASD Claimed

-prcedre-fegeh)
Clartrieity Duty (9%) 453185

g Yy e v S W D it % Bade A paptrant 3 s R o e of -
Lo Hegean 58 o T Lecwcny At D M Mﬁm-«kd\n W e asued e fEomgr of b Nm Uspeng tl:mlunn L
cmnm»qumnunumhrvmm-mm&mwm!mumlk

,k Maoter Rent 1.000 00 ‘rnmm X (Where KUCECRXAKEX Gungtes your |2 @i Consumer Acsvunt Namber), Fur fxampi 1 Consumer
Lroutl 62 ke 123488789101 than Payes Azcount Mo wia be TPROOLILIIASETINISN B Code (11 digej UTOCTHITE Yoo
i Cuslemer Sarvice Charge 250 00 " wiso pay trough #ay Apy o Bl Dy LiPayin Gty (Nt Baasing 0pons
RI S ™ 000 -vM-umamﬂmmmuJmmmwu.mwm;n\;vwmsa-‘.. 1 |t ot
rn urcharge e ; o | borit pw
- ey aw
r: Tax Coieectron a! Source 000
'''''' 708677 25

Connectus
1912/ 1800 345 6718
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Download MY TATA POWER app Now

Get Biling Alerts | Make Bill Payments | Chack Usaga Hist oy | Raise Complaints
k:mmivgnts‘;ﬂmmﬁmpgw Gocgle Play Store and App Store
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TPNODL
TP NORTHERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Government Joint Venture)
Registerad & Corporate Office Janugan) Remuna Goler, Balasore - 7568010 Odisha . indi
PAYMENT RECEIPT

Date : 05 Oct- 2023

BC No.: 124000000069 Bill Month | September - 2023 17 46 54

Recaipt No.: 33311705102 304040003 Category : HI-AAIND
Section @ £50

Divislon : BED BARIPADA Sub Div : SO0 RUAAL CHHANCHA

Recaived with thanks from : DAS COLD STORAGE,

Amount (in figure) : 70016.00

Amount (In words) : | Rupees Seventy Theusand Sixteen Only)
Payment Mode : Cash

Amount Received Towsrds : CLECTRICITY CHARGES

Cheque/ DD Details ; (Payments through Cheque / DD is subject to realizauon)
Chegue/ DD No : Cheque / DD Amount .

L Bank
Date Recelved By : 119634

This is a8 computer generated receipt, so signature is not required.

' a
‘r\,ﬂu.ﬂ— sz)?'“'
@ iz\l ~ Judicial
C



A 1
124000000089
Consumer Nama DAR COLD STORAGE,

Address Detalls
PALBANI BARIPADA

PINCODE 0
Email id | abhisakh@gmail com
Moblle No 9437037446

BILL OF SUPPLY FOR ELECTRICITY

C/0-8RI GIRISH CHANDRA DAS

Rabate Date D4/11/2023

Due Date 08/11/2023
Consumer Aic No. 124000000069
Consumer ID 31261000229

Old Consumer No.

Bill Number 521000011231619084
Bill Issue Date 01/11/2023

Bill Basis ACTUAL

Last Bill lssue Data  01/10/2023

Bill Month 2023&'10

Y ariff Category.

Division BED BARIPADA - ALLIED AGRO- Power Factor z
lNDUSTRlAL ACTIVITIES Power ON Hour 744

Sub-Dmsion SDO RURAL Category Type HT Billable Demand-KVA = 165 000

Section ESO CHHANCHA Contract Damand 1685 KVA Meter SI. No. NSC94514

DT No Supply Vollage 11 KV Col. Mater No.

Pola No Own Transformar NO Bill Period 01/10/2023

MRU No ED Exemption NO 31/10/2023

Walking Sequence Date of Connection - 01/01/2000 Bill Days/Months 31/1.0000

Organization Type Security Deposit £ 2,92.354.33 Load Factor 0.0000

Connection Type Metering Side HT Mater Reading ACTUAL METER
Consumer Status . Active Main Meter MF 400.00
Transformer Rating .315KVA Mater Rent Count - 28/60 |

‘Meter Reading Detalls = Due Date: 08/11/2023
Llrrent Reading T.F Loss {Immediate for Arrears}
"-"g ;;52 48.6700 Total Amount Payabie
1,182 4500 1368.1800 EERZTT) aod s 58.464.00 :
=i 06852 61348 T oa ey B Net Current Payment afler Digital
= Siot 1 Siol2} Skl Stal-2 Biei | Sioi7 Rs. 67,822.29
K AB 2150 250 0400 S67550] 2611100 75400 110700 064 7,444 D000
V. 45.7800| 2568000  658500]  258.8850 75700 11.0850 004 1467 0000
LOH Proak MO KW 0300 0.0600 0.,0000 ) _
Paak AR TBE8550| B9 1450] T746450(  B12150] 150900 120700 0.0 1,234,0000 e
Bk KVAH 766 1650 83.2080] 8021750 8128001 180100 120750 [ 11,234 5600 Slot-1 Slol
P oa, MG KW 6.0000 0.0000 0.00 4 0600 Peik :00-14:00 18:00.00;
OFf Faax MDKVA 01234 01208 01188 0.1182 o0d 47 6600 0;:;, ak E:u B.g 0:'35—06'33
Paok D KVA 01220]  03108]  0.1248]  0.11B4 B0 __ 00| ik : : i
WVARH 149.9400 1511800 12360 ] 488.0000 | &
¢ B 64300 ; X

Pymt Revd{Rs.) Rebate(Rs.)
7001600 6b14g
Misc Charges

|a. Energy Charges

Cr. Sundry Adj.(A)

Proy Ad].(Rs.}

Net ArreariRs )
0.74
instaliments{Rs.)

“Net Payable Amount

0.00) Bafors Rbt. DLIRs ) - After Rt

Current Bill Detalls

56,088.00

1. Bill Rev Adj{B)

‘ Siab 1 - KVAH 18606 3.00

$5,088.00

Dabit

Credit |

2. interest on SD{After TDS)

;_a_i Green Tariff Premium{GTP}

0.00

3. Total Current BIIATt Ady/inst) ; 6846325 |

|b. Incentive on TOD

1,492 40

4, Rebate Allowable

| €. Demand Charge /| MMFC B,250.00 | Prompt Payment+Rural+Special Rebate
d. Overdrawal penalty 0.00C00 | 5, Net Current payment after Rebate

e. Penalty for Fall in PF 0% 0.00| Digital Payment Rebate

f. Power Factor Incentive 0.00 | 6.Net Current payment after Digital

g. Colony KvaH charge 0.00 | 7. Cross Subsidy Charges N
h Load Factor Rebate/ Spubl Discount 0.00/0.00 | 8. Disputed Amount -
. Electricity Charge £2,845.60 |9. Last Rebate Allowed

{a-bicrdee-fegth)

[J. Electricity Duty {8%)

k. Moter Rent

e —- o Ay Bersna -
ulmul dm!mml 1 cm&dmusnmw'r.u uww
Caswriputon

PPS paymant can be mide in TP Kortharn
frirabiitietd

I. Customer Service Charge

(Wner
m:mumnimummn

mummw
denates you 12 digh Acsoun

Congumes For Exmvgpie | Cormare:
hM\Mmﬂmmlsim UTEBSCCMITE Teu
Asp of Ball Dusatayws Gatoey,

Mot Markag npston

m. RI Surcharge

[n. Tax Collection at Source

Payrnni et bewt
-A.-mwi—n

[o. Currant Total (i+j+k+i+m+n)

" Connec
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1912/ 1800 345 8718

Download MY TATA POWER app Now

Gat Billing Alerts | Bake Bill Payments | Check Usage History | Rasge Complaints
Avaiiabia in English ang Odis on Google Play Slo and App Swve
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bt oiai bl BILL OF BUPPLY FOR ELECTRICITY

Conggn o~ . R i
' bl B EON INSTORALH quala Date (54 g0

Address Details CORETGTRIST O HANDRA DAS Due Date 081212023
AL AN RAIIPADA Consumer Alc No 124000000069
PINCODRE 0 Consumer D 11261000279

Old Consumer No.
Bill Number 621000012231730640

b vt 11530

YA s abhisekhERgmant comy g::: g::: Dute :,l\r ’ ‘, );;.‘I“ }
{
Maobie No Q437037446 Last Bill lssue Date  (1/11/7027 " vy I pots A g

| Bill Month 202311 #e s ok

BED BARIPADA | Tanit Category Nl WO AGRO. || Power Factor 0 G987

Kb Dhagemion SO RURAL INOUBTRIAL AGTIVITIES : ‘ Power ON Hour 126
Seitian aieipine i| Gategory Typm HT | Billable Demand-KVA 165 000
L £SO CHHANCHA |+ Contract Demand 165 KVA || Meter S No NSCH4514
e | Supply Voltage 11KV || Col Meter No
G ‘\J | Own Transformar NO || Bill Period 0171112023
Walking Soguenc H: EbEnacyplian NO L 011112023

ity B || Date of Connection 01/01/2000 || Bl Days/Months 30/1 0000

Fanizahon Type || Security Deposil 2,92.354 33 | | Load Factor 0 0000

\rection lype i| Metering Side HT || Meter Reading ACTUAL METEH
q Consumer Status Active || Main Meter MF 400 00
_ i ’(ransformw Ratmg 315 KV.-'\ | | Meter Rent Count 30/60

. Mater Reading Details
: Cufnm Reaﬁmg '

55,086.00

a Energy Cherges |  4336200]1.Bill Revnd,{s) T
Siab 1 - KVAH 14454 ) i 0 7 i Debll

Credit 01
. 2 intereston SD(Afier TOS) | - 330
a1 Green Tariff Premium(GTP) T 000 3. Total Current BilAf Adjinst) | 5508637
o Incentive on TOD - _“; T 52.40, 4. Rebate Allowable R '
‘¢ Demand Charge / MMFC ) L 825000 | Prompt PaymentsRural+Special Rebate | 51710 |
o Overdrawal penalty il ~ 0.00000 | 5. Net Current payment after Rebate | . basB9Z/
c.PenaltyforFallinPFO% | 0.00| Digital Payment Rebate ! . " 'bgo
f ‘Power Factor lncamive ] 0.00 | 6.Net Current paymem after Dsgtul 54 569 27
q Colony KvaH chafua o o . T 7' ' o Owif) 7. Cross Subs:dy Charges ' oo
h Load Factor Rebate/ Specla! Dtscoun! 0.00/000 8. Dlapu!ed Amount
'\ Etectnicity Charge Tl T 5045960 (8. Last Rebate Allowed
'{a-brcedrefrgeh) R :w__ 0. ASD Claimed
rJ E“c‘r‘city Duty ‘B%) e — ==y l e g 3:3?'8 ’T "'lmll\l Mh ‘ auwmw fﬂ"m"‘ " N‘uﬂ"‘ﬂ v"m WM.“),‘ EE TR ’W‘ e
I s Sextion %817 ol o Bloctieiy Act 2003 2. Chonua/Bans drvfl i 10 B isausd 4 favour of TP Nasthers Ddiehs Disinbutan
¢ St § i ARYGENEITAMPS payment can by made W T8 Necthern Odiha Distnioution Limisd by puing Piyes ALCount N6
K Meter Rent 1,000.00 | Trnont RXOUKKEXAXE Mihere LUOOOXKUKI danatan pous |2 digh Contumer st Numbur], bor Eusmpn 4 Canasmer
i o -- N Account no. s TESSS8 19181 than Payes Account No. woull be TARODI 171458788181 ¥ SC Code (1) mge; U TBBCONIIE Yo

25009 can sl Py thisugh PaytmProneP wisogl Pay/Amaron PayMos-Kwit App or Bill DesiPaytm Galweay (St Bash sy seto
- .-m-nudh’uhu.-ﬂﬂuﬂ!*mu\ FRp s BNt A 10 S Welant or e suttete e
ar ine appicatie 4 FUS Dpion b n!numll & DRFTEET IRl Wk L Enrar] & Aueltart & e v
7 dFayas bas ouen bt - uuuwu.m & pars o leal Doy Syum 4 (w0 ¢ RS tra
e reconc o From BV 2021 20 TCS snat fe wvad baned on collstior

il Customer Service Charg
m R | Surcharge
'n Tax Collection airsgqru

Current Toﬁ! {i+j+k*i+m+n)

Ll "1 (Ui MAMDADA MAYURBHANS PIN 757601 cmmuanw a7
| www . tpnodl.com

Jrowssrs Gus b M csbashis dffpeod; cem, cmmmmr‘!

Download MY TATA POWER app Now
st Batbinig Kisits | Make Bl Vayoa ‘ y ¥

st

Deputy Collectoy, Judicial
Collectorate, Mayurbhan)



e Lagaey 4 ) B |
Sy i, . Yide Cash / Chaque numbar / ™
TN 18 be cresues | PHOTLIQY Sceterete o ,- .&fm{k
& ‘f’f‘&xsﬁw & bm@% Bank with IFSC Code UT { %ﬁfﬂatfﬁomers will be guided by the Terms k_’.\:_* §§ @ , b
§ ed i e e e

m HADFC Bank will acceptno hanility for any Censequences arising out
' el oy the Customer -~

!RTGES and NEFT cah also be placaﬁsi%é %a%afgklag 9 ’6 é / 67 ?/ ‘3’0

o AcGouny numbe

e S TEH
of eronsuy*

Trhuest tor MO DD



tid000 adnnn
Yoy Mamne

(VAR COUY STORAGEH S | Rebate Date = PP —
{ ( y
drens Detaiis SO-SRIGRISH CHANDRA DAS ?::3"::' Kol o i
wu HAN BAKIFADA . '
p‘N\-g-,nl; 0 A Consumer ID 3261000229
Old Consumer No
Bill Number 52100000124 1849879
. ) Bill issue Date 01/01/2074
nasl id 1 abhsekhgdgmad com Bill Basis ACTUAL
e Ay pa o
Mobite No 9437037 446 Last Bill fasue Date  011/12/2021 b2 e Tt g s oh
o Bill Month 202312 Sre damy e

Dnnsson

BED BARIPADA

Tanil Category ALLIE Pawer Factor L
INDUSTRIAL ACTIVITIES || povac N Hour 744
Sub-Divisson SDO RURAL Category Type HT Biflabde Demand-KVA 165 000
Seckon £ S0 CHHANCHA Contract Demand 165 KVA Meater 5! No NSCo4514
DT No Supply Vollage 1KY | Col Mator No
Pole No Own Translormar NO | T Bill Pariod 01/122023 -
MRU No LD Exemplion NO 31/12/2023
Walking Sequence Date of Connection 01/01/2000 Bill Days/Manihs 31/1 0000
Organization Type Securly Deposit 292,354 33 Load Factor 0 0000
Connechon Type Metenng Side HT Meter Reading ACTUAL METER
. Consumer Status Active Main Meter MF 400 00
Transtormer Rating 15 KVA 1§ Mater Rent Count 3160

41,108 00

1. Bil Adi(B)

1 Slab 1 KVAH _ 10024@ 300 3007200 Bebli
| | Credit - {
} 2, Interest on SD{Afor TDS) . ;
3 1 Green TarHf Promium(GTP) 0003, Total Currant Bill(Af Adjinst) o
| |&_incentive on TOD -B07.20]4. Rebate Allowabla R A
‘ ic. Demand Charge | MNMFC 8250 00 | Prompt Payment+Rural+Special Rebate | - -387 67
& Overdsawal penaity 000000 | 5. Net Currsnt paymant after Rebate 0.718 33
. Panalty for Fall In PF 0% 0080) Digital Payment Rebate 00 |
E Powesr Factor incentive 0.00 {6.Net Currant payment after Digatal i 4
g Colony KvaM charge 0.00{7 Cross Subsidy Charges
'n Load Factor Rebatal Special Discount 0.00 7000 |8 Disputed Amount o |
1. Elociricity Charge 37,514.80 {9, Last Rebate Allowed T o
’(aww T 10, ASD Claimed o Y ‘

'} Elacisicity Duty (6%) PRVIREY
b e e S I R G b e 0 TP Narees Odiahs D tlion & imsted iy puling Poyss Ao %o
k Meter Rent .000_00) Frim i et 00008 (iara KXCXXOUU0CE daricten. gonts 12 gt S ormaiupr Ads oni Nucmbnr's, * o6 Laseagpig.  Coxmpostoie
gk 8 (TS Bar Pugis Rt 14w B TPSIDL TIAGETINN 1) (PG Gos 11 46 STORLLIGTE Yo
I ‘Customer Sarvice Charge Z50.00 foan vwe iy thraseh o s = o S et w‘q;mw:w|
[ B at aqmmmﬂlem 1 Dbt dmount 8 3 $ndued o0 B Sukcens 4 B Koel of B uegeied ge
| m. .| Surcharge .00 L v mcuatse 4 G5 0t 5 % D et icpotnis S i soragnmmrt sins Sbabionrn aos s o aoeso i g
| fign? - B ¢ 4 of more Wi e e By - Wt s
n Yax Collection at Source 000 ol i Frem P 4001 22 15 1 b o s s ) y
| o Current Total (+jskaitmen) - 47,105 98

1912/ 1800 345 6718

vt Eiidling Adwrts Im.u E i Pagr ..,1‘1, m ¥
Kunitable in B :ngliads bvd i oot i §

Deputy Collector, Judicial
Collsctorate, Mayurbhanj
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e < RER T o anamount of Rs LA B uw Cash / Cheque number

{ ¥-~ }% \ﬁ 20 Account number Yﬁ Rl _L_.‘_a_m?_é@
\\\‘(“’ Wm“ ane with (FSC LOGQUIM&W mars will be guided by the Terms

wedntneform KRFC Bank will accept no hatility for any conseguences arnsing out of eronous
+&20 v the Custoer rNJQ O io? 33’1
Reguest tor MC 7 00D RTG: end NEFT can also ba aced us!ng Netbankl

- ACTUAL
’ Last BNl mmm | 04/12/2023

e QT / yudictd!

Depuly Conecto™ | uhan)

Conectorete o, W2



f2400000006%9

s e B TAE UMY TG AT

ldrens Detaiis CHORSRIGIRIS

PALBANI BARIPADA
PINCODE O

Fmail b
Hobiie NO

W49 U837 440

H CHANDRA DAS

abhisekbgDgmail com

ey
BRINZI20/4
124000000064

| @ty Date
| Due Date
| Consumer AJc No

Consumer ID MPRID00279

0Old Consumer No

Bilt Number 52100000224 1957041
8ill issue Date 0110212024

Bill Basis ACTUAL

i agt Bill lesaa Nate M A

Bill Monlh 2024/01

Divisson BED BA%PADA Gl e ategary ALLIED #(,HU Power Factor 0 5964
' INDUSTRIAL ACTIVITIES | power ON Hour 744
Sutr-Divisson SDO RURAL Category Type HT Biflable Demand-KVA 165000
Sachon ESO CHIANCHA Contract Demand 165 KVA Meter SI No NSCH4514
- b b v T [ore I, T TR ¥ 1)
Los i Suippiy vutlaye TR i il
Pole No Own Transformer NO Bill Period 01/01/2024 -
MRLU No ED Exemption NO 31/01/2024
Waiking Sequence Dale of Conneclion 01/01/2000 Bill Days/Months 31/1 DOGO
ganization Type Security Deposit 292,354 33 L.oad Factor 0 0000
Arction Type Matening Side HT Mater Raading ACTUAL METER
Consumer Slatus Active Main Meter MF 40000
| Traneinrmar Rahnn 115 KWVA Metar Hent Count 324K :.
JiL il 5
- FCET 1281 2700 19,4850 [ . T e
T Y] wod 5 060
P o 1,285 5300 1D 5580 G.04 7,827 Dono
A0 R oo 44 BOOG
Sl Sich 4 Sl | Siok.2 Siok-) Siatd i
T P L R FTIET 3550 oo T
T u:'; B R 15) nw-;:- ) PRIV & W B vy R )
@ G000 00000 [
96 32006F 80T s TS & TE 4 8650 [l 4 652 (000
4 B i &, B0 (004

1. Bill Rev Adj{B)

33,839.00

Debit

‘ Credit
g 4 imtornct on SO{Afgr THEY 1
a 1 Greon Tariff Pramium(GTP) 0.00 {3 Total Current Bill{Aft Adjinst)
b incentive on TOD 530 40/4. Robate Allowable
‘¢ Demand Charge | MMFC 8.250 00 | Prompt Payment+Rural+Special Rebate L
d Owerdrawal panaity 0.00000 { 5. Net Current payment after Rebate
‘e, Ponalty for Fall in PF 0% 0.001 Digital Payment Rebate D
L! Power Facior incentive U.00 18.Net Current payment aftes Digital i $3. B39 09
g Calony KvaH charge 0.00[7. Cross Subsldy Charges (
a Load Factor Rebate! Special Discount 0007 0.00 8. Disputed Amount T
i Electricity Charge 31,085.60 | 9. Last Rebate Allowed
[{adecrgiedigeh) 10, ASD Claimed
182885

| Etectricity Duty (8%)

Mhm LR

can be made o TP Norier

1 s it
wmn .-ummml lmﬂmhmuw WMYDW wnmm.m e
Oiahs Owy dubor Landed by puthng

Payas Accord Be

i Stoter Bgrd 1,000.00 wuw;uummanummewamma -u-g;c« sume Aaw D fur Bamp ¢ G

i Lustomer Wmé“hﬂfﬂﬁ 230,00 .u--n;-.wu’- v mnl- Gatany, (Nt Barhong apLon]
manhu-mmnmmn- 3 Ummsmummhm o W o of o el T L

m, R.1. Surcharge (.00 Lt ww apptuatss 4 ECS Cotm 5 Ot wisw st 5 o5 Gkt with e i v W, Tl B

‘n. Taz Collection at Source

0.00

aryerens Nas tasar
it dacobaton Frum FY D020 22 TS shusit Do dewiiad Banad o0 (udlod 0

‘o Current Total {I+j+k+Hm+n)

34,162 .45

Gat Billing Aleits |

BEake Bl é‘”syr whity | G
= Boghist ang Odis oo UG

fosiiaiie i

ke 0 mars I S Baprrts Wom st Slng Cycw 8§ Fix FY 2000

1912/ 1800 345 6718
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BiLL OF SUPPLY FOR ELECTRICITY

AS (M 1Y
Address Details 0 SRIGHRISH CHANDRA DAS
PAL BANE BARIPADA
PINCODE O
Frasi id  abhusekh@gmanil com
Molnie No

HdarUS/ 440

| Eabadn MNain
Due Date

| Consumer Alc No.

| Consumar ID 261000229
| Old Consumer No
Bill Number 521060000324107 3921
Bill Issue Date 01102024
Bill Basis ACTUAL
UET R L PKTITS o FLE N s Mgt
| Bill Month 2024102

el VEEYVIA

11M/7024
1 7400000006BS

F'nwr Facior

Divesion BED BARIPADA P Tantt Catagory ALLIED AGRD
INDUSTRIAL ACTIVITIES || prywer ON Hour £9%
Sub-Divisson SDO RURAL Category Type HT Billable Demand KVA 165 0G0
Sahon £SO CHHANCHA Contract Demand 165 KVA [| Matar SI No NSCH4514
T No Supply Voilage 1RV LUl WiBiEl O
Pole No Own Transformer NO Bill Period 01/02/2024
MRU No ED Exemption NO 29/02/2024
- Walking Sequance Data of Connection 01/01/2000 Bill Days/Months 28/1 0000
',nm Typa Security Daposit 2,92,354 33 Load Factod 0 0000
"nechon Type Metering Side HT Mater Reading ACTUAL ME TER
| Consumer Status Active Main Matar MF 400 00
L j| Fiansivins raung 10 RVA i e et i S DU N
256 1450 4 3750 .00 1B 00K |
oouon| 004 3 0000
264 B8O 4 a0 ol 78 0000
01008 0 0} 40 X300 |
Sat- 1 St 2 Sk 1 Siok 7 i
T TR 3 A P e ST
w9 sAn | A ARG 0 b o 9850  (xf s70 0K |
f  hoooo X & (] 1
561 B0 080 7 0000 1 2250 iy
832 500 2050 PEL]
@ 0000

2. Interast on SD{After TDS) i

8.1 Grean Tarfl Premium{GTP)

3. Total Current Billi{Aft Adi/inst) |

b incentive on TOD -134 D0/ 4. Rebate Allowable |
'c. Damand Charge / MMFC §.250 00 | Prompt Payment+Rural+Special Rebate |
'd Overarswal penaity 000004 |5. Net Current payment after Rebate i
STl IR e EoW I BE N T e e
T Power Factor Incentive T80 |6.Net Current payment after Digital
‘g Cotony KvaH charge (G0 |7, Cross Subsidy Charges
1 Load Factor Rebate/ Special Discount 0607000 8. Disputed Amount
T Elsctricity Charge 14,044 00 |9, Last Rebate Allowed
(adrrcrdeadegen) 40. ASD Clalmed
, T —

'k Kbater Rent

‘I Customer Service Charge

LOOOOOUUOO Senotes Four 12
e Poyss Accooid B et be

e A GRET | Y eyt Cen e monte 30 TP RO UG Ussiriadtin i aniiecd Dy pattieg PRyes Acosest e
TP RODUDUOULICUOUCX

Cormumur Sotonet Rumibsr), For Biavgpen § Canpamas

m_ A1 Surcharge

'n Tax Collection at Source

! pw dgeddie & ECE Oghan § Disin woe a6t § payvanis deted wdl Origura | wam adpasimed gw Sl ¢
Pt L e dolbed 7 G o Suoe T b payeols voe et bl g oyde 50
e s ssiion: Biom BY HRY 21 TUS grvak De wend S i asbeor

e NGl Nea PO v

"o, Current Total (Ij*keiemen)
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g\m Ve application for RTGS / NETT for an Aol of Re [ 3 (;(‘} S"’- " gide Cash 7 Chequa number
AN} '{% 8 C \ W to be credited to Account number Tmﬁglm‘ﬁ‘b(;(%@@m 6(" of

- #
& ~ 3 Q, . Bank with If ¢ Code L)’J&MWL" tatomers will be guided by the Tarms

and Widitinag tmenioned in the form HDT O R
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BILL OF SUPPL

YFORELE

Rebate t‘):m: .

Actedy .
eug Deiade EVIHLGIRISH C MANDRA DAS gm:}m» e No gl ‘].)ﬁ{.}
PALBAN! BARIFADA - Consumer Ale FAODNONER
PINGOEY 0 | Consumer ID H2E100729

| Old Consumer No !
Bilt Number RAHNENOE2412 05741
f Biil Issue Date N1/04:4174
el e Al .gﬂhl»‘gﬂq,‘,ad PR Bill Basia Phaas rd
Maobile Mo AT 00/ aak Last Bi¥ lssue Date ﬂ*}ma ‘!.‘ i

j Bill Month

BED BARIPADA Tarll Category ALLIED ACRO 1 Powar Fastor
INCHIS TS AL AC TIVITIES Power ON Hour
ib-Dnasain SD0 RURAL Category Type HI | Rillable Demand-KVA 165 000
4wy bSO CHHANCHA Cantraict Demand 165 KVA | Matar S No NG54
L1 e Suppdy voltage PRV | Cob Meler No
Pk Na Own Transiomes NO || B Panc 010V2024 ‘
MRU No ED Exemption NO }J 3140372024 !
Walking Sequence Date of Connaction 01012000 | i Bilt Dayw/Maontns 311 0000 ;
Tganizaton Typa Sﬂi’iufdy Depaosil 262,354 13 Load Factor 00000 i
nredon Ty Metering Side HT 5 Melar Reading ACTUAL METER |
Caonsumar Slatus Active Main Metar MF 400 0 i
| i1 Transtorme: Raling 315 KVA L Mater Rert o Wt }

sk KV
.

o an G K
e =A%
ik KA RS

a Energy (:u

1. Bill Rev Adi(B)

i - Slab - KVAH 1928 300 5784 00 Debit o I
& Credii
2. intevest on SD{ARer TOS) i

‘a1 Green Tartfl Pramium(GTP) 3 Total Current Bil{AR Adjinst) 15 585 3
"6 incentive on TOD 145 20 4. Rebata Allowable
‘¢ Demand Charge | MMFC 85000 PromptPaymentsRural+Speciai Rebate 5939
d Overdrawal pﬂn&ty 0.0000C | 5. Net Current payment after Rebate i 15436 5
e Penaity for Fall in PF 0% T 00| Digltal Payment Rebate
t Power Faclor incentive 000 B Net (;urrent paymant after Digital |

‘g Coleny KvaH charga 0.00 |7. Cross Subsidy Charges i

'h Load Facter Rebate/ Spectai Discount 0.00/0.00 {8 Disputed Amount TR 1

| Eleciricity Charge ) 13,888.80 (9. Last Robals Allowed i

(abrtcrdeadigih) - _10.ASD Ciaimed

| Electricity Duty (8%)

b Mater Rant )
I Customer Service Charge

) 45110

TrobhGal
25000

i PO g —
s ot e Fracks SR L i Bk s 4 B Shoed 3 Medue 5t
SIYUSMEFT SPS payaid s b tade b TP Sosinaen | N‘vt:&nb« o
TPROC RN EAOTILE (W e KARENCECXRDE b |

e sinsin £ 10 LRSATRTIEVET Vot Fagon Aasasd t Are miem a1 T ' i FREN ¥ .
41--.-- o Paywnhons P ta g Fiy dmadae oy ol | wa luut Mhﬂm v"-’ w»mrqm ”
aaaintim o Cikahie DiConk TPRUDL Wb B | Nagmin 60 4L S

m R slli:w 0000 L s mpumcstns € £ % 0pn 5 st b S gt Sk el s e SR L e o
i gt s e .G 4 i ¢ e B by B et Tl e B b A L Nes s

n Tax Cmﬂm D.00 Ling: “iarcdanion Brium e Ji51 i * % 2w s sevels i o o

o Current otal {(Hj+k+i+m+n) ]

i Wk ¥ ua.ﬁm!gni

Prmismsnim (et (Id mwa— Comat ko S083009827

1942/ 1800 345 6714
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TPNODL
TP NORTHERN ODISHA DISTRIBUTION LIMITED
(A Tata Power & Odisha Government Joint Venture)

orate Office Januganj, Remuna Gole, Balasore - 756019, Odisha, India
PAYMENT RECEIPT

Registered & Cor

1 04-Apr-2024
5C No.. 124000000069 Bill Month : March - 2024 T -
Recaipt Nowt 35331 704042404040001 Catagory ;;:M!w
Division : BED BARIPADA Sub Div : SDO RURAL i by

Recaived with thanks from : DAS COLD STORAGE,
Amount (in figure) : 15438.00

MIMM);(WMmMMrmmmmmmmw)
Paymont Mode : Cash

Amount Received Towards ; ELECTRICITY CHARGES

Cheque/DD Detalls ; (Payments through Cheque / DD is subject to realization)
Chaque/DD No :

Chegue / DD Amount :
Date : - Bank :

Recelved By : 119634
mmawmmmm,mmmhmwm
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4

-Bf_ii OF SUPPLY FOR ELECTRICITY

Rehate Date M OR! MY

Due Date 0800 20 24

Consumer Alc No 124000000805

Consumer 1D 261000273
- Od Consumer No.

v Nidevye

Tivii

wiorem Detaity €0 SRGIRSH CHANDRA DAS

PALBAN HARIPADA
PINCODE 0

. Bill Number S21000005241353511
i I DAL
Email i Abhsekhidygmad com i :::‘ mn-« A:T??J:iw%
Mobiie No G4 V7 {ITA46 | Last Bill lssue Gafs 1110472024 it b

Bili Month 24104

i
Fhyigon B8 D BARIPADA ‘ Tanf Catagory ALLIFD AGHO ‘ Power Factor PR Ll
i INDUSTHIAL ACTIVITIES || Power ON Hour 720
b Dwision S0 RURAL | Catagory Type HT Bilable Demand-KVA 165 000
e £SO CHHARCH 94 srkract Demand 165 KVA Meter 51 No NSCO4514
i upply Vollage 11KV : Col Matac No
Poe 1| Own Transformer NO Bill Panod 0110472024 - |
MRU No :[ ED Exemplion NO 042024
o #Hking Sequence | Date of Cannection  01/01/2000 Bil Days/Months 30/1 0000 !
@ a0 Type | Security Depost 292354 33 Load Factor 0 D000
Commedion Type | Matering Sida HT Meter Reading ACTUAL METER ?
Consumer Status Actve Main Meter MF 400 00
|} Transfarmer Rating 115 KVA { t4ater Raent Counl 35/60

e WA Myt IYSD i Q'ﬁl) 1 BS0 THSG
# Ve LKW N . ) 0 000 0 100 o T
. Ko | BOSETHN | TBIR7S0] 807 A0 3060 vannl
A RLAL 0378601 B3TISMI] TTOSVesO} 3RS0l TN
W o000 | 0000 -
; y 2 L, L
Finas W15 KA Cuteal oosed]  ans] |
» ARG 154 46081 :
= [y

742800 1. Bill Rev Adj{B)
300 TAZE00 - Debit ) ]
... S | - LU0
2 Int_entl on SO{After TDS) 1
‘a1 Grasn Taril Pramium(GTP) 0003 Tola Current BAR Adjinst) | 1736941
b incentive on TOD -147160/4. Rebale Atiewable o
‘_c Demand Charge /| MMFC 1 525000 Promgi PugmentsRural+Spocial Rebats -187 86
@ Overdrawal penalty 0.00000 | 5. Net Current payment after Rebate - 17 201 45 |
‘@ Penalty for Fall in PF 0% 0.00 5 60
{ Power Factor incentive B 008
y foiany KvaH charge 0.00
n F fgbatel Spi Discount / Bl _ B nm:o})&s}m
| Buwetricy Charge TR
(abecedsedegen) -
| Eectricity Duty (8%) T T e e
1 G s Wl S e e Gaond ¢ eowd Of TE Narthen Owens el et W
¥ Moter Ront T - Vo anl ?;.t':;m-:::*::m;;:,m:“ krpuppshimtorbydomrt-Sii kg oo
' Cusfomer Service Charge T e
oo S R — A i e i i O DO TPRODL Watieie | et Simon 4 b e Wlae o Pie st o T e o B g e
m "1 Mw 000 i toe sppmatin 8 505 Gt & = e vt ot 3 gty sk t-m!mx)aaw A o
n Tax Colection at Source e L[] vt yiiieehinfiuresiicorors b

o Current Hﬂ:»m*n)

iv‘dﬂ cun Das L e MMW menem

iB12/ 1600 345 8718

Collectorate, Mayurbhanj
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f TPNQDL

TP NORTHERN ODISHA DISTRIBUTION LIMITED

- .
ol (A Tata Power & Odisha Government Joint Venture) ‘ 2
Registered & Corporate Office Januganj, Remuna Golei, Balasore - 756019, Odisha, India
PAYMENT RECEIPT
. Date : 03-May-2024
SC No.: 124000000069 Bill Month : April - 2024 11:39:21
Category : HT-AAIND
X Recaipt No.: 33331703052404040002 s 650
Division : BED BARIPADA Sub Div : SDO RURAL CHHANCHA

Recaived with thanks from : DAS COLD STORAGE,

e Amaunt (In figure) : 17202.00

Amount (in words) : { Rupees Seventeen Thousand Two Hundred and Two Only)
Payment Mode : Cash

Amount Received Towards : ELECTRICITY CHARGES

Cheque/ DD Details ; (Payments through Cheque / DD is subject to reelization)
Cheque/DD No : Cheque / DD Amount :
Date : - Bank :
s Received By : 119634
This is @ computer generated receipt, 3o signature is not required.
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Consumer Nacw

Address Details

Emait ki
Mobile No

l‘ﬂﬂﬂnﬂlﬁ

DAS COUD STORAGE

CI0-5R1 GIRISH CHANDRA DAS
PAL BANI BARIPADA
PINCODE O

1 abhisekhRgmail com
9437037446

" Rebate Date ARIORIN2A |
Due Date 10HR2024
Consumar Alc No 124000000069
Consumer 1D Y2B1000229
0Oid Consumar No
Bill Number 2100000624 1486713
Biil Issue Date 0110672024
Bill Basis ACTUAL e gy ¢ B ot 2
Last Bill Issue Date  01/05/2024 s &
| Bill Month 2024105

Dhvision BED BARIPADA Tantf Calegory ,,:t‘,b'gf,,ﬁﬂf'cmnss : :;"w: ON Hour 744

Sub-Dasion SDO RURAL Catagory Type HT || Bilable Demand-KVA 165 BOC; y

Sacton ESO CHHANCHA Contract Demand 165 KVA { ?g;te;::efﬂso NSCo4

DT No Supply Voitage 11 KV

Pola No mﬁmu:«gwm NO B Penod D1/05/2024 -

MRU No ED Exemplion NO 31/0%5/2024

Walking Sequence Date of Connection 01/01/2000 || Bil Days/Months 34/1 0000

*rgamizaton Type Security Deposit 2.92.354 33 || Load Factor 0 0000 —

nrection Type Metering Side HT | | Mater Reading ACTUAL

Consumer Status Active | Main Mater MF 400 00
Transformar Rating 315 KVA | Meter Rant Count 36/60 |

Datatls .

5 0600

3170150

1 Bill Rev A|(B)

‘ Sieb - KVAH 24508 300 7.3%.00 Debit P - )
_ b Credit ]

2 interest on SD(After TDS)

irs n Tarif Premium{GTP) 0.00 |3, Total Current BIAR AdjAinst)

b incentive on TOD -184 80/ 4. Rebate Allowable

‘© Damand Charge | MMFC 8250 00 | Prompt Payment+Rural+Special Rebate

d Overdrawal penalty o 0.00000 | 5. Net Current payment after Rebats

- Penaity for Fall in PF 0% 000: Digital Payment Rebate

1. Power Factor incentive 0.0016.Net Current payment afler Digital

g cmny KvaH charge 0.00 |7. Cross Subsidy Charges

‘h LF Rebate/ Spi Discount | EBI 0.00/0.00/ 0.00 |B. Disputed Amount

| Elactricity Charge

15,415 20

9 Last Rebate Allowed

ga-b'c%wf*g»h}

i Ehcﬂcly Duty (8%)

0. ASD Claimed
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L onsume: Name DAS O D SYTORAGE ) | Rebate Date Mcg,;;;f';,-,
Address Detaitn CHY SRIGIRISH CHANDRA DAS Dug Date oA
AL AN BARIPADA Gonsumer A/c No 124000000069
PINCODE 0 Consumer 1D 261000229

| Old Consumer No
| Bill Number 52100000724 16715584
i 0107712024

Email id abhisekh@dgmad com | :::l la.::; . AC Illg?2

Mobile No Q437017446 Last Bill lssue Date  01/06/20244

_ Bitl Month 2024106

hvrsson BED BARIPADA anff Catagory ALLIE D) AGHO Poywar Faclor

Y
INDUSTRIAL ACTIVITIES || proywer ON Hour 720
Subed Bysan SO RURAL | Category Type HT Adlabie Demand-KVA 165 000
Sedton bS50 CHHANCHA || Contract Demand 165 KVA Meter 51 No NSC94514
b No Supply Volage 1KV Col Maler No
Poie No Own Transformer NO B Perod 01/06/2024 -
ML No ED Exemption NO 30/06/2024 |
“4" w1 Sequence Date of Connaction  01/01/2000 Bt Days/Monihs 30/1 0000 i
waraten Typa Secunty Deposd 292354 13 L oad Factor 0 0000
onnection Type Metering Side HT Meter Reading ACTUAL METER
Consumer Slalus Active Main Meter MF 400 00 |
Transformer Rating 315 KVA Mater Rant Counl 37760 |

ety Chat _—
Siab 1- KVAH

14064 300 4,218 00 Debit o

Credit
7 Inferesi on SD{ARer T0S) 1 -
"2 1 Green Tariff Premium{GTP) “G.00[3 Total Currert BiAR Adgnst) [
b incantive on TOD / 10D Surchg | 45007 76.40|4. Rebate Allowable B ]
'¢. Demand Chargs | MMFC B F 750 00 | Prompt Payment+Rural+Special Rebats
000000 | 5. Net Current payment after Rebate .

d Dwgfdruci penalty .
w Penaity for Fall in PF 0% _
'f Power Factor Incentive
‘g Colony KvaH charge
“n LF Rebate/ Spl Discount / EBUI

doo Dm|m| Payment RQB&W Y J——
500 |8 Nst Current payment after Digital
600 |7 Cross Subsidy Charges
607 0.00/ 0.00 [8. Disputad Amount
2466 40 |0 Last Rebate Allowed

{ SRR, S

1 Elecirichty Duty (8%) R
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TP NORTHERN ODISHA DISTRIBUTION LIMITED

_ (A Tata Power & Odisha Government Joint Venture)
Registered & Corporate Office: Januganj, Remuna Golei, Balasore - 756019, Odisha, India

PAYMENT RECEIPT
$C No-: 124000000069 Bill Month : June - 2024 D DR
Receaipt No.: 33331703072404040001 Category : HT-AAIND
H . Section : ESO
Division : BED BARIPADA Sub Div : SDO RURAL CHHANCRA
Recaived with thanks from : DAS COLD STORAGE,
Amount (in figure) : 13263.00
Amount (in words) : ( Rupees Thirteen Thousand Two Hundred and Sixty Three Only)
Payment Mode : Cash
Amount Received Towards : ELECTRICITY CHARGES
Cheqgue /DD Details : (Payments through Cheque / DD is subject to realization)
Cheque/DD No @ Cheque / DD Amount |
Date : - Bank
Printed By : 119634 Received By @ 119632

Printed Data : 03-3ul-2024 12:44:32

This is a computer generated receipt, 50 signature usmeqmmc.
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124000000089
Con :
Sumer Name DAS COLD STORAGE,

A , Rebate Date 05/08/2024
ddress Details g&sm GIRISH CHANDRA DAS Due Date 08/08/2024
BAN: BARIPADA Consumer Alc No. 124000000069
.PINCODE 0 Consumer ID 31261000229
Old Consumaer No.
Biil Number 521000008241784942
Email id Biil issue Date 01/08/2024
i abhisekh@gmad com Bill Basis ACTUAL
Mobile No 9437037446 I;;! Bill issue Date g&fgfgn

Factor 09776 i

Division BED BARIPADA Taiff Category ALLIED AGRO- ‘
INDUSTRIAL ACTVITIES || b N Hour 744

Sub-Diasian S0O RURAL Category Type HT Bilable Derand-KVA  165.000

Seclion £SO CHHANCHA Contract Demand 165 KVA Meter SI No NSC84514

DT No Supply Vollage UKV Col. Meter No :

Pole No Own Transtormer NO Bl Period 0170772024 -

MRU No ED Exemption NO 3100712024

Walking Sequence Date of Connection . 01/01/2000 Bill Days/Months 31/1.0000

Organization Type Sacurity Daposit 292,354 33 Load Factor 0.0000

Connedction Type Metering Side HT Meter Reading ACTUAL METER
. Consumer Slatus Active Main Meter MF - 400.00

Transtormer Rating 315 KVA Mater Rent Count . 38/60

‘a Energy C ' { i 1nmnuunag
[ Sse1-KVAH  teug 300 484200 Debit - )
[ Credit [
2. Interest on SD{ARer TDS) 1
"a 1 Green Tariff Premium{GTP) 0.00 [ 3. Total Current BHI{AR Adjinst)
't incentive on TOD / TOD Surchg 0.00 /0004, Rebate Allowable
‘c. Demand Charge | MMFC ) 8.250.00 | Prompt Payment+Rural+Spacial Rebate ) :
'd Overdrawal penalty ) 0.00000 | 5. Net Current payment after Rebate ) usasm'
o PenaltyforFallinPFO% | 000 DighalPaymentRebete 1 0.0 |
1. Power Factor incentive 0.00 CMCMWWDWI 14 585 94
‘g ColonyKvaHcharge 0,007 Cross Subsidy Charges R Q%i
n. LF Rebate/ Spl Discount | EBHI 0.00/0.00/ 0.00 | 8. Disputed Amount
i 13,092.00 {9. Last Rebate Allowed N [ 13749
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TP NORTHERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Government Joint Venture)
Registered & Corporate Office: Januganj, Remuna Golei, Balasore - 756019, Odisha. Intia

PAYMENT RECEIPT
: ug-2024
SC No.: 124000000069 Bill Month : July - 2024 ?mf)?-‘ug e
Recelpt No.: 33331705082404040003 Category : HT-AAIND
. . Section @ £SO
Division : BED BARIPADA Sub Div ; SDO RURAL CHHANCHA
Received with thanks from : DAS COLD STORAGE,
Amount (in figure) : 14586.00
Amount (in words) : ( Rupees Fourteen Thousand Five Hundred and Eighty Six Only)
Payment Mode : Cash
Amount Received Towards ;: ELECTRICITY CHARGES
Cheque/DD Details : (Payments through Cheque / DD is subject to realization)
Cheque/DD No Cheque / DD Amount :
Date : - Bank :
Printed By : 119634 Recelved By : 119634

Printed Date : 05-Aug-2024 15:31:32

This is a computer generated receiol. So sanata. is ask
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